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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 622/2024

IN THE MATTER OF:

VARUN GULATI ...APPLICANT
VERSUS

STATE OF HARYANA AND ORS. ...RESPONDENTS

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE ON

BEHALF OF RESPONDENT NO. 66, M/S MODERN DYEING PVT. LTD.

MOST RESPECTFULLY SHOWETH:

1.

That the present objections are being filed on behalf of M/s Modern Dyeing
Pvt. Ltd., Respondent No. 66, in compliance with the order dated
27.02.2025 passed by this Hon’ble Tribunal wherein the newly impleaded
respondents were directed to file their objections to the Joint Committee
Report dated 03.01.2025. As per the order dated 08.01.2025, the
Answering Respondent has been impleaded as Respondent No. 66 along

with other industries based on the Joint Committee Report.

That at the outset, it is submitted that the observations recorded in the Joint
Committee Report do not fully reflect the compliance status of the
answering respondent, and certain findings therein are based on erroneous

assumptions, miscalculations, and an outdated compliance assessment.

That the answering respondent has undertaken substantial investments in
advanced environmental control measures to ensure strict adherence to all

applicable environmental norms. The answering respondent denies any
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deliberate non-compliance and submits that the alleged deficiencies, if any,
were either technical in nature or have already been rectified through

corrective measures undertaken post-inspection.

OBJECTIONS TO THE JOINT COMMITTEE REPORT

That the Answering Respondent submits that an inspection was conducted
on 18.07.2024, and certain observations were recorded regarding the
operation of its Primary Effluent Treatment Plant (PETP). The Answering
Respondent further submits that a Show Cause Notice (SCN) dated
02.01.2025, was issued by the Haryana State Pollution Control Board
(HSPCB). The inspection report and the SCN allege non-compliance on
certain grounds, including mismatch in sludge generation records,
suspected dilution due to high BOD/COD removal efficiency, and

allegations regarding bypass and fresh water addition.

That it is submitted that all of the above issues were raised in the Show
Cause Notice issued by HSPCB, to which the answering respondent
submitted a detailed and reasoned response. The answering respondent
duly clarified its position and provided documentary evidence of its
compliance to HSPCB. Therefore, the continued reliance on these findings
is unjustified and does not accurately reflect the present compliance status
of the unit. A copy of the latest detailed and reasoned response to the
HSPCB Show Cause Notice along with all the relevant annexures is

annexed herewith and marked as ANNEXURE R-1.

That the answering respondent categorically denies the allegation of
dilution and submits that the effluent generated by the unit is routed to the
CETP via a dedicated pipeline after necessary filtration. The inspection

report does not establish any direct causal link between the answering
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respondent’s PETP operations and the alleged pollution in Drain No. 6.
The claim of dilution is based on assumption, and the observed reductions

in COD/BOD indicate effective treatment, not dilution.

That Joint Committee Report alleges that there is non-compliance due to
high reduction in pollution parameters which has been apprehended as

dilution with fresh in PETP among various other allegations.

That it is submitted that the Answering Respondent is operating its PETP
in compliance with the Consent to Operate and has installed appropriate
physico-chemical treatment mechanisms including Dual Media Filter
(DMF) and Colour Removing Unit (CRU). The treatment efficiency
achieved 1s due to the system in place and the internal quality monitoring
practices adopted by the unit. There is no use of biological treatment, and
no additional dilution has been introduced in the system. There is no bypass

of untreated effluent.

That the Answering Respondent categorically denies the existence of any
operational bypass arrangement at the PETP inlet or final outlet. The flow
of effluent is managed through a filtration and collection system and is sent
to the CETP through an underground line as per design. The observation
of a bypass provision is factually incorrect. Furthermore, records related to
effluent treatment, water consumption, sludge generation, and operational
status of the PETP have been duly maintained and were enclosed with the

reply to the SCN.

That the answering respondent has consistently implemented stringent
compliance measures to ensure that operations remain in accordance with

the prescribed norms. The respondent maintains proper records of water
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and effluent data, ensuring that all logbooks related to freshwater

consumption and effluent generation are updated regularly.

That the Answering Respondent maintains internal records of water
consumption and trade effluent generation. While the report speculates
dilution, the data submitted by the Answering Respondent demonstrates

consistent compliance and no excess or unexplained discharge.

That the Answering Respondent holds a valid Consent to Operate (CTO)
issued by HSPCB, which remains in force until 30.09.2027, demonstrating
that the facility was found compliant at the time of renewal. The Answering
Respondent also holds a valid permission from the Haryana Water
Resources Authority (HWRA) for groundwater abstraction. The

respondent is not in violation of any consent conditions.

That any adverse order based on the findings of the Joint Committee Report
would have severe financial implications and cause significant operational
disruptions to the answering respondent. The unit employs a large
workforce, and any disruption in operations would negatively impact the

livelihoods of numerous employees and their families.

That in view of the above, the answering respondent prays that the findings
in the Inspection Report be reconsidered, as they are based on mere
assumptions rather than conclusive evidence of dilution. The answering
respondent submits that corrective measures are already in place, ensuring
ongoing compliance with all applicable environmental laws. Further, given
that the CETP’s inefficiencies contribute significantly to the overall
compliance status, the answering respondent cannot be unfairly
categorized as non-complying without a thorough and individualized

assessment of its operational processes.
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That in light of the foregoing submissions, the answering respondent
categorically denies any allegations of non-compliance and submits that
the findings of the Joint Committee Report and the subsequent
classification of the answering respondent as non-complying are based on
assumptions rather than conclusive evidence. The answering respondent
has consistently adhered to prescribed environmental norms, holds valid
statutory permissions, and has taken proactive measures to ensure

compliance.

That in view of the discrepancies in the findings and the absence of a direct
causal link between the answering respondent’s operations and the alleged
environmental violations, it is most respectfully prayed that the answering
respondent be provided with an opportunity to cooperate with the

authorities and implement any further recommendations, if necessary.

That the answering respondent remains committed to environmental
sustainability, regulatory compliance, and responsible industrial operations

and prays for a just and fair assessment of its compliance status.

The answering respondent further reserves its right to file additional
pleadings or affidavits, if necessary, in response to any subsequent

developments in the present proceedings.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI Jp—

Q.A. No. 622 of 2024 VA SO

I~/ B0vT oF NG
IN THE MATTER OF: s o O
Varun Gulati «.Applicant A

Versus N 4

State of Haryana & Ors. ...Respondents
AFFIDAVIT

I, Hari Om Thareja S/o Shiv Ram Dass , aged about 58 years R/o
88,Narang Colony Janakpuri Delbi -11005 8, do hereby solemnly affirm and
stat as under:

I.  That I am the authorized signatory of Respondent No. 66 , M/s
MODERN DYEING PVT LTD , having its office at 527,PH-
IL,HSIDC,Barhi (Sonepat) Haryana, in the aforesaid Original
Application, I am aware of the facts and circumstances of the case in
my official capacity as stated above and hence, entitled to swear this
affidavit.

in the said reply are true and correct to best of my knowledge based
upon the records and my belief. I pray that the said reply to be treated
as part and parcel of this Affidavit and the same is not being
reproduced for the sake of brevity.

3. Isay that the documents / annexure produced along with the reply are

true copies of jts originals.

SR P
D
., < GOVT OF ﬁ.
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(=7 GOVT 0F \Ekor MODERN DYEING PRIVATE LIMITED
Pal o [

4 \Regn i, 1438 "* { A
<~ DEPONENT (Director)
VERIFICATION: HAULY

Verified that the contents of the above affidavit are true and correct to the
best of my knowledge, belief and nothing material information has been

concealed therefrom. No part of it is false.

Verified at onthis ___ dayof , 2025.

For MODERIOYEING %«_/m

DEPONENT  ({isector)
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[ODERN DYEING PV LTD

SPL. IN : READYMADE GARMENTS WASHING

Regd. Office : Factory :
C-3/14, Mayapuri Industiral Area, Plot No. 527, Phase-ll,
Phase-ll, New Delhi-110064 HSIIDC Industrial Estate, Barhi,

Phone : 28117442, 28116242, 41845270, 41845271 Distt. Gannaur, Sonepat (Haryana)
Email : modern_garment@rediffmail.com '

T ,mﬁ 5 Sl T e mr————

Ref. NO. .cceiiieiireinn Datad...cammians

Date:06.02.2025
WITHOUT PREJUDICE

To, A

Regional Officer
Haryana State Pollution Control Board,

Sonipat Region, Sonipat.

Subject: REPLY TO THE SHOW CAUSE NOTICE DATED 02.01.2025.

Respected Sir,

This is in reference to the Show Cause Notice (SCN) No. HSPCB/SR/2025/2667
dated 02.01.2025, issued to M/s Modern Dyeing Pvt. Ltd.located at Plot no. 527
PH-IT HSIIDC Barhi Sonipat under Section 33-A, 27, and 43/44 of the Water
(Prevention and Control of Pollution) Act, 1974, and Section 21(4) of the Air

(Prevention and Control of Pollution) Act, 1981.

The SCN raises specific allegations, which are addressed in detail as follows:

A. BACKGROUND OF THE COMPANY

a.  M/s Modern Dyeing is a well-established unit engaged in dyeing,
washing, and finishing of textiles and garments, providing high-
quality processing solutions to various industries. The unit is

committed to maintaining sustainable and environmentally

1 Modern in t ul.
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responsible practices by implementing efficient effluent treatment
systems and ensuring compliance with all statutory environmental

regulations.

The facility is equipped with a comprehensive Effluent Treatment
Plant (ETP), which includes Dual Media Filters (DMF) and a
Colour Removing Unit (CRU) based on physio-chemical
treatment, surpassing the regulatory requirements for a Primary
Efﬁuent Treatment Plant (PETP). These advanced treatment
processes enable the unit to consistently meet discharge norms

prescribed by the Haryana State Pollution Control Board
(HSPCB).

In alignment with the Charter for Water Recycling & Pollution
Prevention in Textile Industries issued by the Central Pollution
Control Board (CPCB), Modern Dyeing has adopted best practices
for wastewater management and pollution control. The company
has. implemented advanced monitoring‘ mechanisms, including
magnetic flow meters, real-time data logging, and systematic
record-keeping of water abstraction, effluent discharge, and

chemical usage, ensuring complete transparency and regulatory

adherence.

Modern Dyeing remains committed to environmental

sustainability, ensuring efficient resource utilization while
upholding industry standards and regulatory compliance. The unit
actively engages in continuous improvement initiatives, including

periodic  self-monitoring and third-party testing through NABL-

(S8

Modern ng
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aceredited laboratories, reinforcing its dedication to environmental
protection and compliance with the guidelines prescribed by the

authorities.

ALLEGATIONS REGARDING  NON-COMPLIANCE __ WITH

DISCHARGE NORMS

RESPONSE TO OBSERVATION: PETP SLUDGE

a. That the estimated PETP sludge generation mentioned in the notice
appears to be theoretical and lacks clarity regarding the methodology,
calculation details, and formula applied to arrive at the mentioned

figures.

b.  That our unit maintains a well-documented sludge management
system, where sludge generation aligns with the characteristics of the
effluent, type of chemicals used (green chemicals), and the effluent

treatment process.

o That our Effluent Treatment Plant (ETP) has been designed to ensure

effective treatment, and the sludge generated is in line with standard

operational parameters.

d.  That proper records/logbooks of PETP sludge generation and disposal

are maintained regularly. A copy of the logbook is annexed herewith

as Annexure A for reference.

|
Modern gZRhein tEtd ‘
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e. That in light of these records, the assumption that the sludge is either

not being maintained properly or disposed of unscientifically is

unfounded.

RESPONSE  TO OBSERVATION: HIGH REDUCTION IN
POLLUTION PARAMETERS

a. That our facility operates a full-fledged Effluent Treatment Plant
(ETP) equipped with a Dual Media Filter (DMF) and a Colour
Removing Unit (CRU) based on physio-chemical treatment. This
system surpasses the requirements of a Primary Effluent Treatment
Plant (PETP) and is designed to effectively treat effluent before
discharge.

b.  That a detailed project report of the ETP installed at our facility is

annexed herewith as Annexure B for reference.

e That our ETP is of adequate capacity and is regularly operated and
maintained to ensure the treated effluent meets discharge norms well

within the prescribed parameters for disposal into the CETP.

d. That periodic analysis of our treated effluent is conducted by NABL-
accredited laboratories to verify compliance. The test reports
demonstrate that the range and reduction of different pollution
parameters align with industry norms. Copies of these reports are

annexed herewith as Annexure C.

Modern Dydig P
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e. hat any discrepancy in pollution parameter levels may be due to
improper sample preservation or delayed analysis, which should also

be considered before drawing conclusions.

f. That no arrangement for dilution of effluent with freshwater exists in
our unit, which is further substantiated by the joint inspection
conducted on [date], where no such dilution mechanism was found.
Therefore, the allegations of dilution are speculative and not based on

factual evidence.

g. That we have compiled data for the last seven months, which clearly
indicates no dilution is being done as alleged in the notice. A copy of

the compiled sheet is annexed herewith as Annexure D.

h. That it is pertinent to highlight that dilution is neither required nor
necessary given the relaxed discharge standards prescribed for CETP

inlet. The required norms are achievable through primary treatment

alone, negating any need for dilution.

RESPONSE TO OBSERVATION: GROUNDWATER QUALITY

a. That our unit does not use any chemicals containing fluoride in its
operations, and therefore, the presence of high fluoride levels in the

groundwater is not attributable to our industrial activities.

b.  That the fluoride content observed in the groundwater sample is likely

due to its natural occurrence in the region, rather than any

contamination from our processes.

Modern

g
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¢.  That our unit does not utilize groundwater from our tube well for

drinking or domestic purposes.

d.  That periodic testing of our effluent has been conducted by NABL-
accredited laboratories, and all reports confirm compliance with
prescribed norms. Copies of the latest test reports are annexed

herewith as Annexure C for verification.

e. That our ETP is regularly operated, maintained, and optimized to
ensure compliance with all prescribed environmental standards. The
results of effluent analysis, conducted at different intervals by NABL-
recognized laboratories, confirm that our treated effluent adheres to

the required norms. Copies of these reports are annexed as Annexure

€.

IV.  RESPONSE TO OBSERVATION: BYPASS ARRANGEMENT

a. That our unit operates a full-fledged Effluent Treatment Plant
(ETP) equipped with a Dual Media Filter and Colour Removing
Unit (CRU), which is based on physio-chemical treatment. The
system meets and exceeds the requirements of a primary effluent
treatment plant (PETP) and is designed to ensure efficient

treatment of all effluents generated.

b.  There is no bypass arrangement allowing untreated industrial

effluent to be directly discharged from the PETP’s collection tank to

the final outlet leading to CETP.

(¥ scanned with OKEN Scanner
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g During the inspection conducted by the joint team, no such bypass
system was identified, recorded, or pointed out, confirming that our

unit does not operate any unauthorized discharge.

d.  The design of our ETP ensures that all effluent undergoes
complete treatment before reaching the CETP inlet. The treated
effluent consistently meets prescribed discharge norms, as

supported by analysis reports annexed herewith as Annexure B.

e. Given these facts, the observation regarding the existence of a bypass

provision is incorrect and unfounded.,

RESPONSE TO OBSERVATION: COLLECTION TANK &
SUSPECTED DILUTION

a. The collection tank installed after the PETP filtration unit is an
integral part of the treatment infrastructure designed to regulate the

flow of treated effluent before final discharge into CETP.

b. The tank’s purpose is to stabilize the effluent and ensure uniform
discharge into the CETP sewer line, not to facilitate dilution with

fresh water.

%, It is incorrect to assume that dilution is occurring within this
collection tank. No evidence of fresh water addition was found during

the inspection conducted on 18.07.2024, and the joint team did not

observe any irregularities in this regard.

ing, pAYLtd

/-Pgn/atow

Modern

(¥ Scanned with OKEN Scanner



VL

1860 16

d.  Furthermore, all water abstraction and usage records are properly
maintained, and the magnetic flow meters installed on all water
sources confirm that no additional fresh water is being introduced into
the system. A copy of the flow meter records and logbooks is annexed

herewith as Annexure E.

In light of this, we categorically refute the allegation that dilution is

(¢°]

occurring at the collection tank, as there is no factual or technical

basis for such an assumption.

RESPONSE TO OBSERVATION: DILUTION OF EFFLUENT WITH
FRESH WATER

a. That no dilution of effluent with fresh water is carried out in our

unit, and there exists no arrangement or provision for the same as

apprehended in the notice.

b. That the joint inspection team did not find any evidence of such an
arrangement at our site during the inspection on 18.07.2024,

Therefore, the allegations of dilution are speculative and not

supported by factual data.

C. That our unit maintains proper records and logbooks for fresh
water abstraction, effluent generation, and discharge, which

clearly indicate that no dilution has occurred.

d. That our unit has installed magnetic flow meters at all necessary

locations, including;:

Modern D4ei X
g 0 C /)d
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. Water source and utilities )

. Effluent generation and discharge points

. PETP operation and production processes

f. These meters ensure accurate monitoring and recording, and

logbooks are maintained regularly and systematically. A copy of
these records for the period from [July 2024] to [Jan 2025], including

the inspection period, is annexed herewith as Annexure Dfor

reference.

That compiled data for the last 8 months has been enclosed as

g.
Annexure D, which further confirms that no dilution is being done
as alleged in the notice.

h.  That there is no necessity or requirement for dilution, considering
the relaxed discharge standards prescribed for CETP inlet, which
can be easily achieved through primary treatment alone.

1. That in light of the above, the allegations of dilution should be

reconsidered as they are unsupported by site inspection findings or

recorded data.

VI. RESPONSE TO OBSERVATION: MAINTENANCE OF LOGBOOKS
FOR HSIIDC FRESH WATER SUPPLY & FUEL CONSUMPTION

IN BOILER

a. That our unit maintains proper records and logbooks on a daily
basis for:

i. HSIIDC fresh water supply line

Modern in tiLtd
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il Fuel consumption in the boiler

b.  That the logbooks are updated systematically to ensure complete

transparency and compliance with regulatory requirements.

e That the Logbook copy for HSIIDC fresh water supply is annexed
herewith as Annexure E, and the logbook for fuel consumption in

the boiler is annexed as Annexure F for reference.

d. That in light of the documented evidence provided, the allegation
regarding non-maintenance of logbooks is incorrect and should be

reconsidered.

RESPONSE TO RECOMMENDATIONS MENTIONED IN THE
SHOW CAUSE NOTICE

Maintain a record for fresh water consumption through the municipal

source, i.e., HSIIDC fresh water supply line, on a daily basis.

a. That our unit maintains proper logbooks for HSIIDC water supply
and fresh water consumption on a daily basis, ensuring complete

transparency in usage.

b. A copy of the logbook is annexed herewith as Annexure E for

verification.

Maintain a record for fuel consumption in the boiler on a daily basis.

Modern Dxfethg R Lid
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a, hat our unit regularly maintains records of fuel consumption in the
boiler on a daily basis to ensure efficiency and regulatory

compliance,

b. A copy of the logbook for fuel consumption is annexed herewith as

Annexure-Ffor reference.

Maintain a record for ash gencration and disposal on a daily basis and

ensure scientific disposal of the same.

a. That our unit follows scientific disposal practices for fly ash and
maintains proper records/logbooks for ash generation and disposal

on a daily basis.

b. A copy of the maintained logbook is annexed herewith as Annexure-

G for verification.

Maintain a proper record for PETP sludge generation on a daily basis

and ensure scientific disposal of the same.

a. That PETP sludge generated in our unit is disposed of at CTSDF

through an authorized facility, following all regulatory requirements.

b.  The logbook for PETP sludge generﬁtion and disposal is

maintained on a weekly basis and a copy of the manifest Form-10 is

annexed herewith as Annexure H.

Maintain a proper record of production.

Modern h td

[l
. Signatory

G Scanned with OKEN Scanner



1864 20

a. hat our unit maintains a detailed production log on a daily basis,
ensuring  compliance with regulatory norms and operational

transparency.
b. A copy of the production log is annexed herewith as Annexure-I.

Dismantle the provision of the bypass arrangement from the collection

tank to the final outlet.

a.  That our unit does not have any bypass arrangement for effluent

disposal, as already detailed in our reply above.

b.  The inspection conducted by the regulatory team did not find any

evidence of such an arrangement.
Dismantle the provision for dilution at the PETP outlet.

That no dilution of effluent with fresh water is being carried out, and

no such arrangement exists within our unit.

b.  This has already been addressed above in our reply, where we have

demonstrated that all effluent treatment and discharge practices

are compliant.

Make provisions to directly discharge the filtered effluent into the

HSIIDC line to rule out the possibility of dilution.

That the treated effluent, including filtered effluent, is already

being discharged directly into the HSIIDC line, ruling out any

12 ModerpfDyeit utd
1!154131'\;

possibility of dilution.
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b.  No changes or additional modifications are required as the current

system fully complies with the prescribed norms.

Operate the PETP in such a way as to comply with notified discharge

norms.

a. That our unit operates its Effluent Treatment Plant (ETP)
efficiently and effectively, ensuring that all treated effluents meet

prescribed discharge standards.

b.  The logbooks and test reports from NABL-recognized laboratories
confirm that our operations remain in full compliance with

environmental regulations.

e, Copies of relevant analysis reports and compliance records are

annexed herewith as Annexure-C for reference.

CTO APPROVAL CONTRADICTS ALLEGATIONS OF NON-
COMPLIANCE

a.  That Section 27 of the Water (Prevention and Control of Pollution)
Act, 1974, states that a Consent to Operate (CTO) cannot be granted

to a non-compliant unit.

b. That our unit’s CTO was renewed and remains valid until 30.09.2027,
confirming that our facility was found compliant at the time of
renewal. A copy of the Consent to Operate from 01.10.2022 to
30.09.2027 issued by Haryana State Pollution Control Board on

25.00.2022 is annexed herewith as Annexure J

13 Modern 19 Pyt \Ad
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c. That if non-compliance existed, as alleged, the CTO should not have

been renewed, rendering the SCN legally contradictory and untenable.

PERMISSION CERTIFICATES  FOR  GROUNDWATER
EXTRACTION FROM HWRA CONFIRM REGULATORY
COMPLIANCE

a. That our unit has a valid Permission Certificate from the Haryana
Water Resources Authority (HWRA) for groundwater extraction,
which is renewed until 10.06.2025. A copy of the NOC received from

HWRA is annexed herewith as Annexure H.

b. That groundwater extraction is regulated and legally approved, and

any allegations regarding unauthorized water use are unfounded.

ABSENCE OF PROPER SAMPLING PROTOCOLS

a. That the sampling and testing data cited in the Notice are disputed on

the following legal and procedural grounds:

i The test results indicating high TDS levels are scientifically

implausible, given our operational and treatment processes.

ii. The Environment (Protection) Act, 1986, mandates that
sampling procedures be transparent and that industries be
provided with test reports. In this case, no accredited laboratory
reports have been shared with us, thereby denying us the

opportunity to verify the accuracy of the findings,

14 Modern @reing ¢
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. The sampling method and equipment used have not been
disclosed, making it impossible for us to assess whether the

procedure adhered to prescribed regulatory standards.

b.  That in light of these lapses, we request an independent third-party

verification to confirm the accuracy of the alleged findings.

WATER CONSUMPTION DATA DOES NOT REFLECT USAGE OF
FRESHWATER FOR DILUTION

a. That a thorough review of our logbooks and recorded water

consumption data confirms that our unit has consistently operated

within the prescribed freshwater consumption limits.
b. That the allegation that extra freshwater was added to effluent is based
on assumption rather than verified data.Since our total freshwater

usage remains within approved limits, the possibility of dilution

simply does not arise.

c. That dilution, by its nature, requires an excess influx of fresh water,
which is not reflected in our operational records. Our Effluent
Treatment Plant (ETP) functions efficiently through advanced

treatment processes rather than any form of dilution.

d.  That in light of this, we request a reconsideration of this observation

as it does not accurately reflect the operational reality of our facility.

PROCEDURAL DEFECTS IN THE SHOW CAUSE NOTICE

& Scanned with OKEN Scanner
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a.  Lack of Jurisdictional Clarity: The SCN fails to specify the precise
statutory violations, rendering it vague and legally untenable.

b. Violation of Natural Justice: No supporting scientific reports or
detailed evidence have been furnished, violating Audi Alteram Partem
(Right to be Heard).

¢.  Delay in Issuance of SCN: The inspection was conducted in August

2024, but the SCN was issued in January 2025, affecting its credibility
and validity.

d. Disproportionate Action Proposed: The SCN threatens closure and
prosecution for minor or rectifiable deviations, which is contrary to

the principle of proportionality.

ADVERSE SOCIO-ECONOMIC IMPACT OF ANY COERCIVE
ACTION

a.  That the closure of our unit would result in the displacement of

numerous employees, many of whom are the sole earners for their

families.

b.  That any restrictive action would severely impact production,
contractual obligations, and financial sustainability, affecting local
suppliers and vendors.

c. That vendors, suppliers, and ancillary businesses reliant on our

operations would suffer significant financial losses, disrupting the

local economy.

16
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d. That t} St
1€ principle of proportionality must be considered before any

regulatory actiop ig taken,

OUR REQUEST & LEGAL POSITION

That in light i itted -

. ght of the facts and evidence submitted above, it is clear that our
unit fully complies with the prescribed environmental norms, including
proper logbook maintenance, adherence to effluent discharge parameters,

and obtaining the required regulatory approvals.

That our unit has consistently adopted best industry practices for wastewater
treatment, in line with the guidelines set forth under the Charter for Water
Recycling & Pollution Prevention in Textile Industries issued by the CPCB,

thereby ensuring minimal environmental impact and sustainable resource

management.

That we have proactively taken all necessary steps, including upgradation of
our PETP system, installation of online monitoring mechanisms, and
submission of reports to HSPCB, all of which reaffirm our commitment to

environmental compliance and responsible waste management.

That the allegations of dilution are unfounded, as confirmed by the absence
of any dilution mechanism at the site, proper treatment of effluent, and

compliance with prescribed standards in independently verified analysis

reports.

In view of the above, we respectfully request:

a. Withdrawal of the Show Cause Notice, as it lacks substantive and

procedural validity.

17 Modern q ¥ \d
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b. C 1darng! A '
onsideration of our compliance efforts, including CTO approval,

groundwater extraction approval, responsible sludge management, and
third-party verification of effluent treatment.

A fair and independent re-inspection to verify our technical
compliance,

An independent third-party verification of our effluent treatment
process.

We reiterate our commitment to environmental compliance and look forward to a

fair and just resolution of this matter.

Thanking you,

Yours sincerely,

Modern Dygj

A Yénatory

Authorized Signatory

M/s Modern Dyeing Pvt. Ltd.
Plot No. 527 No. 527 Phase II
HSIIDC Barhi Sonipat Haryana

18
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D-;_t‘)o,[-f.h mo, 168 ~22/
DY SPEEDPOST ADJEMALL

NEFORETHE Natlonal Green Telbunnl, NEW DELIL
Ovlglunl Applientlon No, 622/2024
Varun Gulntl Va State of Haryann & Ors,

1. NUs Brothers Steeteh Yarn Pyt L,
Plot Nao. 176, HSIDC, Barhl Indusicial Estate, District Gannaur,
Sonipal, Haryana-131101

E-Mail: ritik@brothersyam Respondent No.4

2. M/s Yashas Industries
Plot No, 190, HSIIDC, Indl, Aren, Barhi, Distt. Sonipat,Haryana<131001

E-Mil:-pasatija33@gmail.com Respondent No,5

3. M/s SIIREE GOPAL ENTERPRISES
Plot No 356 HSIIDC Ph I Barhi,Sonepat -131101

Email:- Anup.nikki86@gmail.com Respondent No.6

4. Savi Texfab Pvt. Ltd,

Plot no 544 ph-2 HSIIDC,Barhi,Sonipat-131101 ’
E-MAIL:-kamalsharma5678@gmail.com Respondent No.7

5." M/s Vrishabh Industries
Plot No. 663, HSIIDC Industrial Estate , Barhi, Senipat-131101

Email: sdriain@gmail.com Respondent No.8

6. Manohar Filaments Pvt. Ltd.
Plot 531-532, , HSIIDC, Barhi, Sonipat-131101
Email:-header.barhi@manoharfilaments.com/
hr.unitd@mancharfilaments.com Respondent No.9

7. OASIS TEXFAB INDIA
Plot No. 500, HSIDC, Phase-li, Barhi Distt. Sonepat,131101

Email : manojverma@live.com Respondent No.10

8. M/s Vibrant Yarns
523B Phase-2 HSIIDC Barhi Sonipat-131101
Email: - neeraj@vibrantyarns.in Respondent No.11
9. M/s Krishna Process (Old name Oriental Rug Co)
Plot No. 480, HSIIDC, Phase-11, Barhi,
Dist. Sonipat Haryana-131101 Respondent No.12

10. M/s Smitz Polytex

Plot No 5 HSIIDC Phase 1 Barhi Sonipat,131101  Respondent No.13

11. M/s Budh Singh And Brothers

Plot no. 36, HSIIDC Barhi, Sonipat, 131101
Email: budhsinghbrothers@gmail.com Respondent No,14

12, M/s Euro Threads (P) Lid,
“ Plot No 343, HSHIDC, Barhi, Disl, Sonipat,

Haryono-13110] Respondent No,15

13, M/s Yinnyak Dyelng House
Plot No, 590, Phase-11, [1S1IDC, Barhl, Sonipat, 131101

Email : manlshkunsal327@gmnl),com Respondent No, 16
14. M/s Generous Textles Py,
Plot no 383, HSIDC Barhi Sonlpat 131101 Respondent No,17

15, M/s Komal {ex(lles
Plot No 327, Phase - I, HSIIDC, Barhi,
Dist, Sonipat, [aryann-131101 Respondent No,18

16, M/s Kanodia Intercontinental I‘vi. Ltd

27
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Plot No, & and 9 NSUDC, Barhl, Sonepat 131101 Respondent No.19

17, M GEE AAR Theend ety Ltd,
Plot N, 655, NSUDC, Dachl, Sonepat, 131101
Email: pd b 41073 @pmalleon Nospondent No.20

18, M/s Kuehnl Pashilons 'vl, Lid

Plot Na, 331, HSHDC, Dachl, Dist, Sonlpat, Moryang, 131101
Eail & yadbboy 7824 @gmntl,com

Nespondent No.21
19, M/s Sanjeev Enterprises
Plot no, L1 Phase-1, USTDC, Barhi, 131001 Respondent No,22
20, M/s VISCOT lndustries
Plot no. 19, HSIDC, Barhi, 131101
Email: standon@smfilaments.com Respondent No.23

21, M/s Tabi Creations Pvt. Ltd,

Plot No. 540, Phase-11, Barhi, Sonipat, Haryana, 131101
Email :tabicreations@gmail.com Respondent No.24

. M/s Shree Sidhi Vinayak Texcolors Pvt. Ltd.

P.N. 495, HSIIDC, Phase-11, Barhi, Dist. Sonipat, Haryana, 131101
Email: hitesh.kakwani@ssvteroup.com Respandent No,25

23. M/s Vardhman Creation Pvt. Ltd
PN 4-8?- 488, Phase-11, HSIIDC, Barhi, Sonipat, Haryana,131101
Email: vardhman(@vardhmancreations.com Respondent No.26

24. M/s Kohinoor Ribbon Factory Pvt, Itd (Old name K R F Limited)

Plot No. 12, Phase-1, Barhi Sonepat, 131101 Respondent No.27

15. M/s Jyoti Dhaga Udyog Pvt. Litd.

Plot No 406, HSIIDC, Industrial Estate, Barhi, Sonipat, 131101
Email: ksr150667@gmail.com Respondent No.28

26. M/s Such Exports Pvt. Ltd.
179-180-184-185 HSIIDC Industrial Estate Barhi, Sonipat,131101
Email: nknanda839@gmail.com Respondent No.29

27. M/s Twenty First Century Pvt, Ltd,
207, HSIIDC, Industrial, Estate, Barhi, Sonipat,131101
Email:- gauravkumar.sharma526@gmail.com  Respondent No.30

28. M/s Vihan Textile Pvt. Ltd.
Plot No. 210, HSIIDC, Bashi, Distt. Sonepat, 131101
Email; gauravkumar.sharma526@gmail.com  Respondent No.31

29, M/s Super Dyeing
Plot No. 498, Ph-I1, HSIIDC, Bashi, Sonipat,131101
Email:- Superdyeing2022(@email.com Respondent No.32

30. M/s Fine Dyeing v, Ltd,
Plot No 400-401, HSIIDC, Barhi, Sonipat,131101
Email: finedyeingd00@yahoo.com Respondent No.33

3

—

. M/s Shivalile Processor
Plot No 416, HSIIDC Barhi Sonepat, 131101 Respondent No.34

32. M/s Ahycons Textiles P'vi, Lid,
Plot No. 685, Phase (1 HSIHOC, Barh, Sonipat, Haoryana, 131101
Email; abeonstextiles@gmail,com flespondent No.35

33, M/s Global Enterprises,
656, LISHDC, Barhi, Sonipat, 131101

[imails raviarorage@gmail.com Respondent No.36

28
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34, M/s Abyeons Woolens Pyt L,
Plot no, §25, HSHDC, Phase-2 Bachl, 131101 ‘
Email: nbyconswoolens@gmall,com Nespondent No.37

35, M/s Dousnl Processing House
. Plot No. 523, HSHDC, Phase-11, Barhi, Sonepat, 131101
Gmoil: bansalprocessing@yahoo.com Nespondent No,38

36, M/s Srl Ram Cottpins Pvi, Litd,
Plot No. 501, HSIIDC Industrinl Area, Barhi, Sonipat, Haryana, 131101
Email: shrifamcoti@gmail.com Respondent No.39

37. M/s Smitz Marketing
Plot No. 522A, Phase-11, HSIIDC, Barhi,
Dist. Sonipat, 1laryana-131101 Respondent No.40

38. M/s Siddhi Vinayak Apparels Pvt, Ltd.
Plot no 473 D HSITIDC Industrial Estate Barhi, Sonipat, Haryana,131101
Email: Sidhivinayakapparels09@gmail.com Respondent No.41

39. M/s Rexolene India Manufacturing Pvt, Ltd.
P.N. 473E, Phase-11, HSIIDC, Industrial Estate Barhi,
Soncpat, Haryana, 131101 Respondent No.42

40, M/s PP Texofab Pvt. Ltd,
PN 494, HSIIDC, Ph-I1, Barhi, Dist. Sonipat, Haryana, 131101
" Email: ravisurana92@gmail.com Respondent No43

41. M/s Sino India Textiles Pvt, Ltd.
Plot No 684 Phase- 11, Barhi, Dist. Sonipat,131101
Email: hr@www.sinoindiatextiles.in Respondent No.44

42. M/s Anand knit
Plot no. 650-651, HSIIDC Phase 11, Barhi,
Sonepat, Haryana-131101 Respondent No.45

43. M/s Ram Kishan and Co,
499, Ph-11, Indl. Area, Barhi, Distt. Sonepat, 131101
Email: deepakk1084@gmail.com Respondent No.46

44. M/s Madni Textile Mills Pyt Lid
Plot No 387-388, Phase 1 HSIIDC Barhi Sonepat, 131101

Email:- nirdeshgzb@gmail.com Respondent No.47

45. M/s Dhruv Globals Lid. i
Plot No. 462-463, Phase-I, Barhi, Sonipat, Haryana, 131101
-Email; vdpandey@dhruvglobals.com Respondent No.48

46. M/s Natraj Home Furnishing Pvt. Lid
Plot No 666 | 677HSIIDC Phasell,Barhi,
Sonipat,Haryana-131101 Respondent No.49

47. M/s Shree Jee Fabrics
Plot no, 525B-525C, 11SIIDC, Phase-11, Barhi, Sonipal, Haryana, 131101
Email:- shreejeelabrics525@gmail.com  Respondent No.50

48, M/s Eurospu Terry Towel Py, Lid,
PN 481, TISTING, Phase-11, Barhl,

Dist, Sonipat, Horyana 131101 Respondent NoS1 .
. g Py
49, M/s Girja Dycing m Dyeng
Plot no, 7, HSIINDC Bachi, Sonlpat 131101 MOde
fimail: gijadyelng@gmuil.eom Respondent No.52 J\° \ i.gnaiON

50, M/s Rnjnsthan Kniting Mills

e -~
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Plot no, 46, MSHIDC, Barhi, Sunlpnlll ﬁlzéﬂ'“l‘““ No.53

51, M/s Babbnr HosleryObra
Plot no. 83,84, Industelal Lstate, Barhl,
Distt. Sonipat Haeyana=131101 Respondent No.54

&2, M/s M. K Dyelng
ot no, 98:99, HSUDC Industelal Bstate,
Baehi,Sontpatd laryanas 131101 Respondent No.55

&2, M/s Rakesh Textlle
Plot No, 240, USHDC, Barhl,
Dist, Sonipat, Haryana-131101 Respondent No,56

84, M/s BCL Pabries Pyt Lid
Plot No. 667, Phase-1l, MSUDC, Burhl, Sonlput, 131101

EMAIL: belfab@rediMnail.com Respondent No,57

S5, M/s Poojn Textile Industry
Plot no. 654, LSIIDC Phase 11, Barhl,
Soncpat, Haryana 131101 Respondent No.58

56. M/s Addagio Knit Creation Pvt. Litd,
Plot no, 217 224, HSIIDC, Indl. Area, Barhi, Distt. Sompat 131101 \
Email ID’s : b 68@pmail.co -~
creationaddogioknit@gmail.com Respondent No. 59

57. M/s Magnet Industries
Plot No. 230, HSIIDC, Indl. Area, Barhi, Sonipat,131101"

Email IDs : arihantprocessor@gmail.com Respondent No.60

58. M/s Denim Art
Plot No. 523 D, HSIIDC, Barhi, Distt. Soncpat 131101

Email: vikas-dhg@yahoo.com ~  Respondent No.61

59. M/s Nagpal Trading company
167, HSIIDC, Industrial Area, Barhi, Sonipat 131101

Email: gautam@gmail.com Respondent No.62

60. M/s Sonu Enterprises
Plot No 358, HSIIDC, Barhi, District Sonipat 131101 )
Email: rampalbajarh@gmail.com Respondent No.63 -

_ 61. M/s Denimo Design Washing Private Limited
Plot No 381, Phase-1, Barhi, Sonipat 131101
Email: joginder@denimodesign.com Respondent No.64

62. M/s Vardhman Gar-Tex Creators Pvt.Ltd.
Plot No 420, HSIIDC; Industrial Estate, Barhi, Ganaur, 131101

ail: vardhmangartex@yahoo.com Respondent No.65

65. M/s Modern Dyclhg Pvt. Lid,
Plot No, 527, HSIIDC, Phase-11, Barhi, District Sonipat, Haryana 131101
Email; mdplbarhi@gmail.com ~ Respondent No.G6

64. M/s Global Wash Creation Pvt, Lid,
Plot No, 556, HSIIDC, Phuse-Il, Barhl, Sonlpat, Flaryana (Old Name; R.D, Texo Fab
Pwi, Lad,) 131101
Email; cn;,imcring@;,Iubulwnshcrr.nllon.com Respondent No,67

65, M/s Bhivam Enterprises
"lot No, 274, HSIIDC, Barhl, Dist, Sonlpat, Haeyanal31101

!mail: gupla, ﬂulllnh@gnmil com  Respondent No,68 Aok )
' jarm glyviing
" 66, M/s Color Zone Mot C
Plot no. 598, HSIIDC Phaso 11, Barhl, : _ \K. Signatory
Sonepal, Haryana 131101 Respondent No,69 _
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67, M/s Dendi Touel
Plotno, 600, USHDC Phase 11, Buthl,
Souepat, Hovyana 131101 Respondent No,70

68, DM/s Dendm Crazo
i“lni No. 550-553, USIDC, Phase-11, Barhl, Sonipat, Haryana 131101
Email: denlmerazol 8@gmull.com Respondent No.7|

69, M/s M, S, Creations
Plot No. 561, HSHDC, Phase-I1, Barhi, Sonipat, Haryana 131101
Email: msereationkhandelwal@gmall.com Respondent No.72

70. M/s Shubhram Hospital Solutions Pvt. Ltd
Plot No. 485-486, HISIIDC, Barhi, Dist. Sonipat, Haryana 131101
Email:hrplant@subhram,com Respondent No.73

71. M/s Spectrum Washing Pyt Ltd.
Industrial Estate, Barhi 131101 Respondent No.74

72. M/s Shadex Creations
Plot No 661, HSIIDC Phase- 11, Barhi, Dist. Sonipat, Haryana 131101
Email:shadex.barhi@gmail.com  Respondent No.75

73. M/s Nutex Knit Fab
Plot no 359, HSIIDC Barhi Sonipat 131101
Email: harishkaushik 1239@gmail.com Respondent No,76

74. M/s Swastik Multifibre Pvt Ltd
Plot No 391, HSIIDC, Phase-1, Barhi, Sonepat 131101
Email: mohinderahuja@rediffimail.com Respondent No.77

75. M/s Novacare Appliances Pvt. Ltd.
Plot No. 6 Phase- 111, HSIIDC Barhi, Sonipat 131101
Email: novacareappliances15@gmail.com Respoadent No.78

76. M/s Paras TubeTech Pvt. Litd.
Plot no 459, Phase 1, HSIIDC, Barahi,
Sonipat, Haryana 131101 Respondent No.79

77. M/s Smart Enterprises Plat No 96, Phase 3,
f Plot No. 96, Sector-23, Phase-3, Barhi Industrial Area, Sonipat Haryana- 131029
Email: gtelectricals@gmail.com * Respondent No.80

78. M/s Smart Enterpriscs Plot No 99, Phase 3, HSIIDC Barhi, Sonipat
Plot No. 99, Sector-23, Phase- 3, Barhi Industrial Area, Sonipat Haryana- 131029
Email: glelectricals@gmail.com Respondent No.81

79. M/s Bajrang Engineering Works
Plot No 296, HSIIDC, Barhi, Dist, Sonipat, Haryana 131101
Email: sharmapunk2001@gmail.com Respondent No.82

#0. M/s Deepak Enferprises
Plol No 262, HSIIDC, Barhi, Dist, Sanipat 131101

Emuil; jatinshreenathii@gmail,eom Respondent No,83

#1. M/s Design O Crentlon
Plotno, 175, 1HSHDC, Phase 1, Barhi, Sonipat 131101
Fmail: giulhondeZ L@hotmnileom — Respondent No, 8

#2, M/s Goel Broy
Plot no, 73, Phase 1, TISHDC Burhl,
Sondpot Horynna=131101 Respondent No, 8§

#3, M/y Shaorhhol Export Py, Lid,
Plot no A40 TISHDC Phase 1,
Barhi Sonipat, Huryona 131101 Respondent No.86

m‘; Crannnd with NKUCKN Crn

G Scanned with OKEN Scanner



1876 32
44, M/s Cennet Blophavmn Pyt Lid,

Mot No. 3 Phase 1TUSHDC, Bachl Sonlpat 131101
Gundl: saehin@esnnetindineom — Respondent No.87

45, Mis LR, Speelalities LLP
Plot No 407, Barhi Textlle Park, Phase-l, HSNDC, Bachl, Sonepat 131101
Bmall: Arunk@brsnet.dn Respondent No,88

"

86, M/s IPaxy Chem
Plot Nn!.“-’lda, PH-L, HSNDC, Industelol Bstato Tohsll,

Gannaur, Barh, Sonepat, Haryana 131101 Respondent No.89

$7. M/s EOC Polymersindia Pyt Lid
Plot No 474 A & 4748, HSIIDC Ind. Estate, Phase-1, Barhl,
Distt, Sonipat-131101, Haryana 131101 Respondent No.90

$8. M/s Amogh Pharmaceuticals . _
Plot No, 308, HSIIDC, Phase — I, Barhi, Dist. Sonipat, Haryana 131101
Email: ccoamogh@gmail.com Respondent No.91

§9. M/s Papcoat(India) Pvt. Ltd.
Plot-no. 247, HSIIDC, Phase — 1, Barhi, Sonipat, Haryana 131101
Email: nmpapcoat@gmail.com Respondent No,92

90. M/s SIA Pharma Pvt. Lid.
Plot 170 HSIIDC, Barhi Industrial Area, Phase-I,
Sonipat, Haryana 131101 Respondent No.93

91. M/s Samarth Industries
Plot No 384, HSIIDC, Phase-1, Barhi,
Sonepat Haryana 131101 Respondent No.94

92. M/s Sumit Enterprises
P. No. 178, Barhi, Sonipat 131101
Email: sumit.vinylgroup@gmail.com  Respondent No.95

93. M/s Raja Industries TR
Plot No 298, Phase — I, HSIIDC, Barhi, Dist. Sonipat, Haryana 131101
Email: r.industries66@gmail.com Respondent No.96

94. M/s Ansh Beverages Pvt. Ltd, . s : w
Plot-39, Ph-1, HSIIDC, Barhi, Sonipat, Haryana Respondent No.97

95. M/s Season Farm, Plot N'n_'.lSIT ,HS].IDC, Barhi, Sonepat
Plot No. 157, HSIIDC, Barht, Sonipat 131101  Respondent No.98

96. M/s First Pure Dict Milk Produets :
: Plot No. 325, HSIIDC, Phase ~ I, Barhi, Dist. Sonipat, Haryana 131101
Email; firstpurediet@gmail.com Respondent No,99

97. M/s Indies Global Foods Private Limited
Plot No, 244, Phase = [, FSIIDC, Barhi,

Dist, Sonipat, Haryana 131101 Respondent No.100
98, M/s Yalue Foods

Plos Mo, 273, Phase = 1, HSIIDC, Borhi,

Dist, Sonjpat, Haryana Respondont No,101

99, M/s Ruby Indusiries, Plot No, 54 _
Plot no, 54, HBIIDC, Barhl, Bonlpat, Horyann 131101 Respondent No, 102

100, M/ Doyunidhl Textles v, LA,
PN 491, Phase-I1, HBIDC, Burh),

Dist, Sonipat, Haryann, 131101 Respondent No, 103

Modern DyeREY!
101,  M/s Supreme Fashlony Signam"‘!

| .
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Plot No, §24 D & 1B HSHDC Baehl P11 11
Sonipat, Haryana 131101 Respondent No. 104

lllz.m M/s Avshiyn Déeor Pelvate Limlted
ol No.549, HSHDC, Baehl Qanaur, Sonlpat131001 Haryana 131101
Emalk peshiynom?27@umall.eom Nusp:'mdcnl No.105

103, M/s Shivee Kelshina buttons Py, Lid,
Plot no, 29, MSHDC, Phose-], Barhl,
Sonipat Horyann=131101 Respondent No. 106

104, M/sSuper Texfab Pyt, Litd.
Plot no. 206, I1S1IDC Estate, Phase-1, Barhi, Sonipat 131101
Email: knmalshormn5678 nil.co Respondent No.107

105. M/s Supreme Surfactants Pvt, Ltd.
Plot no. 213, HSIIDC, Phase I, Barhi,
Sonipat Haryana 131101 Respondeht No.108

106. /s Chandni Industries Pvt. Ltd
Plot No. 503, Phase-1I, Barhi Industrial Estate,

Sonepat Haryana 131101 Respondent No.109
o~ 107. M/s Jai Hanuman Laminates Pvt. Ltd.
{ Plot No 389 HSIIDC, Phase-l, Barhi,

Sonipat Haryana 131101 Respondent No.110

108. M/s Swastik Toughened Glass LLP
Plot No 413 Phase 1 Hsiidc Barhi R
Sonepat Haryana 131101 Respondent No.111

109. M/s Metro Pulp In duslrfcs
Plot No 405, HSIIDC Phase [ Barhi 5
Sonipat Haryana 131101 Respondent No.112

110. M/s Pceco Polytech Pvt. Ltd.
Plot no. 537, HSIIDC Phase II, Barhi, =
Sonepat, Haryana 131101 _Rc_s_g_quént,No.l 13

111.  MJs Jai Mata Plastic
Plot No 453, HSIIDC Ph-I, Barhi 4
~ Sonipat, Haryana 131101 "+ Respondent No.114
112, . M/s Shri Balaji Enterprises

Plot no. 620, HSIIDC Phase II, Barhi, :
Soncpat, Haryana 131101 Respondent No.115

113. M/s TSB Polychiem Pvi, Lid,
Plot no, 212, HSIIDC, Phase I, Barhi,

Sonipat, Haryana 131101 Respondent No. 116
114, Natlonnl Mission For Clean Gangn

Through Its Director Qeneral,

187 Floor, Major Dhyan Chand, Natlonal Stadlum,

Indin Gante, New Delhl, Delhl = 110002

Femall ¢ dg@nmeg.nle.n Respondent No, 117

" i+

Whereas the nbove titled Applieatlon was lsted bofore the Hon'blo ‘Tylbunal on 08.01,2028 (copy of
order & upplientlon are enclosed), when the Tribunol fntesalln passed the followlng order (reproduced

relevant extruels only)s ;
Modern Dyel

G Scanned with OKEN Scanner



1878 34

“ ¥, g "
f.*.:.ﬂ;.g: ’\; ;-':lhflr,:‘ {:::' ;ﬂfh! frnh'r. Jont committee has submlited a detatled report vide enall dated
under: Sn N i N s found 1 13 unlts to e non-compllant on varlons aspects which are os
Hnsn 'l)('lf;uﬂ:; ti ! "‘“ ’; zl_llnmh.s.\' ! M‘zf\' Meathers Streteh Yorn Mo, Lide Plot No. 176,
Plot No. 190, 1 " utrlal Bistato, District Gannonr, Sonlpat, aryana 2 Mis Yashas Industeles
,‘.f\,,.h.,\.‘,.m\-;-'g. ;1?”“»(" fudle rea, Narhly Distt, Somlpat 3 Myy SUREE GOPAL
b IS ot No 386 HSIDC Ph 1 Barhl Sonepat A Savl Texfub Pot, Lid, Plot no 544
lnf-- 1sitde barht sonipat § MA Veishably Industeley Plot No, 663, HSIDC Indusirtal Estate ,
(,'f.r:ffk l\;‘”ﬁ"’”‘, 0 1:Ihmﬂfmr Filaments Pyt, Lt Plot 831:812, , HSIDC, Burhl, Sontpat 7
i sl 31.\1‘-.4" h\m."l Plot No, S00, HSINC, Phase-H, Burld Distt, Sonepat 8 Mis Vibrant
ey :‘i..n I Phaxe-2 DSUDC Barhl Sonlpat-131101 9 Mfs Krlshua Process (Old nase Orlental
I\.NR C :1; "I”f i;\‘"n Jl\‘", "S’.“)(: l'htl.\'['-”, H"j'hfl ”h‘f. Hﬂ”fﬂ”’ (h'ﬂrjl"”“) ]{} ﬁf/ﬂ ”ﬂ”‘.{z !lﬂ.!y{a
”t:f f\r'~ S HSUDC Phase 1 Baekd Sondpat 11 ©MAx Budh Slagh Aud Brothers Plot o, 36,
:\mmc Barhi, Sonipat 12 My Koo Thremdy (1) L, Plat No 343, HSHDC, Harld, Dist,
Sonipat, Haryana 13 MA Vinapak Dyelng House Plot No. $90, Phase-l1, HISIHDC, Barll,
Sonipat 14 MA Generous Textlles Pyt Ltd, Mot no 383, HSHDC Burkd Sonlpat 15 Mis Komal
textiles Mot No 327, Mhase = 1, USUDC, Burld, Dist, Sonlpat, Harpand 3 16 My Kanodla
Intercontinental Pvt, Ltd, Plot No. 8 and 9 HSTIDC, Barhl, Soncepat 17 M/ GEE AAR Thread
Pue, Led. Plot No. 655, HSHDC, Burhl, Sonipat 18 M/s Kuchal Fashlons Pvt, Ltd Plot No. 331,
HSNUDC, Barhi, Dist. Sonipat, Harpana 19 M/s Sunjeev Enterprises Plof no, 111, Phase-l,
HSNUDC, Barhi 20 Més VISCOT hudustries Plot no. 19, HSHDC, Barkl 21 M/s Tubl Creafions
Pyt Led. Plat No. 540, Phase-11, Barhi, Sonipat, Harpana 22 M/s Shree Sldil Vinayak
Texcolors Pvt, Ltl. BN, 495, HSIIDC, Phase-1T, Barhl, Dist, Sonipat, Ilaryana 23 M/5
Vardhman Creation Pvt. Ltd. PN 487- 488, Phase-IT, HSIIDC, Barhi, Sonipat, Haryana 24 M/s
Kohinoor Ribbon Factory Pvt, Itd (Old name K R F Limited) Plot No, 12, Phase-I, Barhi
Sonepar 25 M/s Jroti Dhaga Udypog Pvt. Ltd. Plot No 406, HSIIDC, Indusirial Estate, Barhi,
Sonipat 26 M/s Such Exporls Pyl. Ltd. 179-180-184-185 HSIIDC Industrial Estate Barhi,
Sonipat 27 M/s Twenty First Century Pyt, Ltd, 207, HSIIDC, Indusirial. Estate, Barlii, Sonipat .
28 M/s Vilan Textile Pvt. Ltd. Plot No. 210, HSIIDC, Barhi, Dist. Sonepaf 29 M/s Super
Dyeing Plot No. 498, Ph-II, HSIIDC, Barhi, Sonipat 30 M/s Fine Dyeing Pvt. Ltd. Plot No 400-
401, HSHIDC, Barhi, Sonepat 31" M/s Shivalik Processor Plot No 416, HSIIDC Barhi Sonepat
32 M/s Abycons Textiles Pvi, Ltd. Plot No. 685, Phase II HSIIDC, Barhi, Sonipat, Haryana 33
M/s Global Enterprises. 656, HSIIDC, Barhi, Sonipat 34 M/s Abycons Woolens Pvl. Ltd. Plot
no. 525, HSIIDC, Phase-2 Barlii 35 M/s Bansal Processing Hoiutse Plot No. 523, HSIIDC,
Phase-I1, Barlti, Sonepar 36 M/s Sri Ram Cotlgins Pvt. Ltd. Plot No. 501, HSIIDC Industrial
Area, Barli, Sonipat, Haryana 37 M/s Smitz Marketing Plot No. 5224, Phase-1I, HSIIDC,
 Barli, Dist. Sonipat 38 M/s Siddhi.Vinayak Apparels Pvt. Ltd. Plot no 473 D HSIIDC
Industrial Estate Barhi, Sonipat, Haryana 39 M/s Rexolene India Manufacturing Pvt. Ltd.
PN. 473E, Phase-1I, HSIIDC, Industrinl Estate Barhi, Sonepat, Haryana 4 40 M/s PP
Texofab Pvt. Ltd, PN 494, HSIIDC, Ph-I1, Barhi, Dist. Sonipat, Haryana 41 M/s Sino India
Textiles Pvt. Ltd. Plot No 684 Phase- I, Barhi, Dist. Sonipaf, Haryana 42 M/s Anand knit Plot
no. 650-651, HSIIDC Phase 11, Barhi, Sonepat, Haryana 43 M/s Ram Kishan and Co. 499,
Ph-11, Indl. Area, Barhi, Distt. Sonepat 44 M/s Madni Textile Mills Pvi Lid Plot No 387-388,
Phase 1 HSIIDC Barhi Sonepat 45 M/s Dliruv Globals Ltd Plot No. 462-463, Phase-I, Barhi,
Sonipat, Haryana 46 M/s Natraj Home Furnishing Pyt. Ltd Plot No 666 | 677HSIIDC
Phasell,Barhi,Sonipat,Haryana 47 M/s Shree Jee Fabries Plot no. 525B-525C, HSIIDC,
Phase-I1, Barhi, Sonipat, Harpana 48 M/s Eurospa Terry Towel Pvt. Ltd. BN. 481, HSIIDC, —
Phase-11, Barlii, Dist, Sonipat (Haryana) 49 M/s Girja Dyeing Plot no. 7, HSIIDC EBarhi,
Sonipat 50 M/s Rajasthan Kniting Mills Plot no, 46, HSIIDC, Barhi, Sonipat 51 M/s Babbar
Hosiery Plot no. 83,84, Industrial Estate, Barhi, Distt, Sonipat 52 M/s M. K. Dyeing FPlot no.
98-99, HSTIDC Indusirial Estate, Barhi 53 M/s Rakesh Textile Plot No, 240, HSIIDC, Barli,
Dist. Sonipal, Haryana 54 M/s BCL Fabries Pvt. Ltd, Plot No. 667, Phase-II, HSHIDC, Barhi,
Sonlpat 55 M/s Pooja Textile Industry  Plot no, 654, HSIIDC Phase II, Barhi, Sanepat,
Haryana 56 M/ Addaglo Knlt Creatlon Pot, Lid, Plot no, 217 234, HSHDC, Indl. Area, Barhi,
Diste, Sonipat 57 M/s Magnet Industries Plot No, 230, HISTIDC, Indl, Area, Barli, Senipat 58
Mis Denim Art - Plot No. 523 D, HSHDC, Barhi, Distt, Sonepat 59 M/A Nagpal Trading
company 167, ISHTIDC, Industrlol Area, Barlid, Sonlpat - 60 M/s Sonu Eaterprises Plot No 358,
HSIIDG, Burhl, Distelet Sondpat 61 My Dentmo Destgn Washing Private Limited Plot No 381,
Phuse-], Boehl, Sonlpat - 62 M/ Virdhnan Gar-Tex Creators IvLtd, Plot No 420, HSUDC,
Industrlal-Vstute, Burldy, Ganpr - 63 My Modeen Dyeing Pt Ltd, Llot No, §27, HSUDC,
Phase-11, Barhl, DisteletSonlpaty iarpana 8 64 M Global Wash Creatlon I Ltd, Plot No.
556, HSHIDG, Phase=11, arhl, Sonlpnt, Horpana (O Namey R, Texo Fab M2 Lid) - 65 MA
Shtvam Enterprises Plof No, 274, ISIHDG, Barkd, Dist Sondpat, Harpana 66 MA Color Zone
Plof no, S8, JISIDC Plhase 1, Dol Sanepot, Horyana 67 MA Dendm Tunch Plot no, 600,
HSIDC Phase 11, Barhd, Sonepaty, Haeyonn - 68 MA Dendm Craze Plot No, JI0-883, nSUDC,
Phase-d), Bty Sonipty Huryany - 69 M/s LS Creatlons Dot Nov $61, RSUDC, Phasesll,
Burld, Sonlpat, Haryana 70 My Shubleam Hospltal Soluthons 4 Ltd Dot No. .ms..mﬁ‘
HSTIDG, Barhd, Dist, Sonipat, Haryaa 71 MA Spectram Washing Dot Lick Inclustelal h‘.\'rnn-‘.
Barll 72 M/s Shadex Creatlons Mot No 661, HSHDC Phayes 1, Baehd, Dist, Sonipat, Haryana
73 M/s Nutex Knlt Fal Plot no 359, HSHDC Boeld Sonlpat 44 My Swastik Aultiftbre Put Lid
Plot No 391, IISIIDC, Plase-1, Nl Sonepat 75 My Navacare Appliances P, Ltd, Plot No,
G Phuses 1, ISUDC Barhl, Sonlpat 76 Mz Paras TebeTveh Py, L, Mot no 459, Phaye 1,
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USIDC, p,
; = Baralid, Sont
Neetor 00, 1 )
ll.fﬂf-zj' 1) /N h":l i 77 i”l{\' Sttt H"fl‘fﬂf“"—‘l Plot No 96‘ Phase 3, Mot No. 9%
] . 70,

» S Barhd gl L
lot Ny 99, Phage 3, NS Eff;:rf:;:: Aren, Sonlpat Hatyuna- 131029 78 M/s Snart Enterprises

Area, Sontn Sonlpat b ;
Rarkl, iy ’! "\{ h"m:mm:. 131029 79 nayy nwrjrf::: Nf 99, Sector-23, Phase- 3, Barhl Industrlal
Soninar. 1 0pot arvany 89 Mz be R Luglncerlug Works Plot No 296, 1ISIIDC,
Lot Harvana 81 Mj s Deepuke Enterpelyes Plot N : A
MA Goel Rroy Plot wo, ”‘; i”:"""&'" O Creatlon Plot o, 175, 11, S'!?;JC“JJiﬂf‘ I?i{”ﬁ i:'m;!' ”{1-:;
Plot no 440 tyer 2% 7 Phase 1, HSING Narki, Sontyat 13 A Shon oot 2o
MA BR, ‘:;,{i"l;!:ﬁ C.I "hase 1, Barnl Sonlpat, Hury:m.r: ".{{:I:L{;.Lgﬁéhwm}m{ Eagont P s
Tl o) '1, e LLD Plot No, 3 Phase 111 1St lf ¢ ennet Blopharma Pvt, Lid,
Mdustrin i'r!::\‘:r:r"t“;:" 1 M’f‘f DG, Burld, Sonepat 86 My Pu.rj- c';:::u }';::;IfN”:: ﬁ? ﬁ:} :aﬁ‘!ﬁ"gg
Ltd. Plot No ..r;.; :Il-!fg r';r;:;;;ru;r‘:s:*;;:;hh .S’u.fu',ufrr (Huryana) 87 My EOC pﬂ,ym”;’”md ot
Haryana 88 s eAmagh J'h’: l "! C; f;r'rf}'f:.s-mm, Mmm-". Barltly Distt, Sonlpat-131101,
Sonipat, Harpana 89 .41!.{"\' I, J",.:”l:'m.; t-';{m I}" ¥ Nﬂ.' rgriogts B gt S
Sonipat, Haryana 90 :11"/\' {'}( ;f!r:f( ) r;}’ ", I;I ?r‘ﬁ!l fﬂ:f Lo Sl e b
Barhi Industrial drea l‘ff;l' '.:c-; S‘u::'(r:]l:;, HI o s [/ ;ZE Mt’nmrm md‘m"’:"‘s Hlol 170 HSUDC,
Soncpat M Sumit .El:.f(_'rpr}‘-‘_w' }- N{ : _,';-,.H r;ﬁlfo S 92 Plot No 384, IISIIDC, Phase-I, Barhl,
Phase - 1, HSNDC, Barhi J;Jf.\'.' .;'ml{!. t fl! '”l ;:,!pm 9? sy ikl sy
Pli-1, HSIDC, Javht Sn.’rrh;‘.-f. i {m ) ﬂr;;{r:;m 95:‘1% Ansh Beverages Pyt. Ltd. Plot-39,
Sotesal Mai 1o, 157. HSH';J C: Bﬂ? ;u:;: ! s deason Iarm, Plot No 157 , HISIIDC , Barki ,
progeSriaddll 3 ; B"ﬂ;{ B; f’, sauf;mr 96 M/s First Pure Diet Milk Products Plot No.
e S P;mm o H.';‘l-wa(,? ipat, Haryana 97 M/s Indles Global Foods Private
Bt N 3rr ol -—.! HSHD(,: o . 'Bl‘lrffl, Dist, Sonlpat, Haryana 98 M/s Viulue Foods
Nae lioe ;m o H.S‘}[DC 5 } : z;- u,.Dm‘. Sonlpat, Haryana 99 M/s Ruby Indusiries, Plot
oy b }IS.;]DC p ," Barhi, onipat, Haryana 100 M/s Dayanidhi Textiles Pvt. Ltd. PN
524;1) < EH.&HDCB ,! ‘;.};;, 1.);5!. _.S‘onlpaf, Haryana, 101 Ws Supreme Fashions Plot No.
i ost i ;{: g 1 onipat, Haryana 102 M/s Arshiya Décor Private Limited Plof
Lm-' }0:1 (i , Barhi Gananr, Sonipat131001, Harpana 6 103 M/s Shree Krishna buttons Py.
A uper Texfab Pvt. Ltd, Plot no. 29, HSIIDC, Phase-I, Barhi, Sonipat Plot no. 206,
HSIIDC Estate, Phase-1, Barhi, Sonipat 105 M/s Supreme Surfactants Pyt. Ltd. Plot no. 213,
H.S'H{J C, P:'ma:c 1, Barli, Sonipat 106 M/s Chandni Industries Pvt. Ltd, Plot No. 503, Phase-II,
Barhi Industrial Estate, Sonepat 107 M/s Jai Hanuman Laminates Pvt, Ltd. 108 M/s Swastik
Tm{ghcned Glass LLP Plot No 389 HSIIDC, Phase-1, Barhi, Sonipat Plot No 413 Phase 1
Hsiide Barhi Soncpat 109 M/s Metro Pulp Industries Plot No 405, HSIIDC Phase I Barhi
Sonipat 110 M/s Peeco Polptech Pwi, Ltd. Flot no. 537, HSIIDC Phase Il, Barhi, Sonepat,
Haryana 111 M/s Jai Mata Plastic 112 M/s Shri Balaji Enterprises Plot No 453, HSIIDC Ph-I,
Barhi Sonipat, Haryana Plot no. 620, HSIIDC Phase II, Barhi, Sonepat, Haryana 113 M/s TSL;'
Polychem Pvi. Ltd. Plot no. 212, HSIIDC, Phase 1, Barhi, Sonipat
4. On. perusal of the Report of the Joint Committee, we also found following deficiencies and
violations; (i) Out of 136 effluent generating industries, 113 industries monitored indicates that,
Primary Effluent Treaiment Plants (PETPs) are not operated properly and there are
apprehensions on dilution of effluents. (i) Effluents from Member Units of CETPs are by-
passing effluents into storm water systems. (iii) Industries do not have Permissions for ground
water extraction. (iv) Haryana State Industrial Development Corporation (HSIIDC) has made
dual system for conveyance of storm water to the 7 two CETPs as well as to Drain No 6 which
should not be acceptable in terms of mixing storm water with industrial effluents. (v) Other
deficiencies observed relates to not installing flow meters af fresh water source, PETP inlets and
outlels and not handling of sludge generated by PETPs. (vi) Both the CETPs (16 and 10 MLD)
are underutilised and are non-compliant. Further, CETP of 16 MLD is being operated without

cro.
5. Hence we implead the above industries (as given in para 3) as respondent no. 4 to respondent

no, 116,
6. While pointing out deficiencies and the remedial measures required to be taken, we also direct
fo implead; (i) 7. National Mission for Clean Ganga (NMCG) through DG to respond as
effluents (sewage and Trade) nllimately enters river Yamuna which is major tributary of river
Ganga as respondent no.117. )
8. Office Is directed fo issue notices to newly tmpleaded respondents or to be served through
Haryana State Pollution Control Board who shall flle an affidavit of service within three weeks,
9. Newly lmpleaded respondent nos. 4 to 117 may file their response/reply within three weeks
after recelpts of notlice,
10, List an 27.02,2025,
ALl
2, Now, take furlher nolice that the above matter will be listed for further co
Hon'ble T'ribunal 0"‘27“ Iebruary, 2025, nt Ifrldlot Mouse, Copernlens hlarxgﬂl‘;‘{‘::r\[:'u?;:elﬁru
through p!llyslcn: Iu:ln‘m:Jg I(“;“hl ||ybr]llt optlon), when you may appear bofore the Hon'ble Tribunal ANy
gﬁ:rrldf:lic:])’&“lb?,ﬂzgéslU ¥ Instrueted, and file reply/respanse, ng per directions of the Hon'ble Tribfwst
3 ‘Take further notlee that In defwll of SFING
Application will be heard and dotermined In ymlrs:t?:l.»::n?:gl.mmmu S T
4, Given under my lnd and the seal of thls Hon'blo‘Iribuna

Note: (For Orders, Canse Lists & ofhor Mﬂﬂﬂﬁ@rﬂ"ﬂ?w

ove mentioned, o

nuary, 2025,
weeuteibuial gonis 253
w}!

Autl \atory Consultant (Judietnl), NGT

(¥ Scanned with OKEN Scanner

r‘%\ Cranmnad wnith NMKECN Crannn



TR IR AP AL L TR

' N T gl ©pens
_2650
oot |6 %OF&\ Rdix
T 3 U U
lylopfoy | & Buy. 1 SBlsg,
g!]@zlo,.\,g < oy 1,.(_*0}56 2100 49
|2y | & Pag Sokd | 3353 kg
2||cHoy | 2 Bag G0l 23Unfrq
\J - sl s~
v

e MIFR O aeidim

| § "‘1-".": Cranmnac vl
(% scanned with OKEN Scanner



/ e ~ : 0145‘_& 52 2 9”‘/ rmof/’@' ,..9'_0-.”?*_

| zslzb & o
@lg!b%!')ati 1%_% sujl_ 9 Ky BYUss 91\ ‘
mmp\] EBas sy 3Bk v Y

‘ @) J ) % \
Motz _ \
20 /oel2yl Tidhe hrbohd —225bkd
/ [ ] e e — 1=
F ‘ ke )
Qg}f‘)ﬁ/% 1 Pod SN 935K '&9;?5,/{:5 = X \\V’f/\ .
v 7 ) 0 U & \) \
TN

oA\wloy | € Gog | 1Toka | U9
L P AN ‘ |\

&
a
%
,C-S
1

Modern W pvt‘r}
(™
). Sigrrfory
A

f"i:: Crammasd sodile MIZPRL 8 oo e o
(¥ Scanned with OKEN Scanner



SepldBer-ay 0
e [SBY T gy et o

e 125 g I
e\ G Bag | | Solkg l25hY \\\ -

. \ / -
g@a\laql\o,\; @%qé Selig ﬂ;':r-g}%{ mV‘/{

AVER
| A
1§ 6‘\‘\.")/\.4[ ?B%L HS—}\'@ .—-LSO\:& Q\/ \

i
N
=
2
o

NG
f%:% N }T& Qoo fi 1A

29|e9)\ 24 B Peg m\% | Uﬁﬁﬁi{g
2010924 ,

Modern M
il
oo Speth, Sfgnatory

(¥ scanned with OKEN Scanner



/ (T/fm/@ﬁ

o

— ———

S‘/?;)Ze}

1883,4'1ﬂw(w W
S =20 2

D

e d da

S

39

pofaloy

C//I/"Lj a /=S

1120,

3 .Bt\st
U

5 Y

[175]

—

BERARESI W ety

Yy = At

/G)

f/ﬁ;f

AN C-n
ﬁLB

<

W2

K2

"""("?

\

(4w

d

IOU

Y va

B
D {

v
i

X

O e U

B

é
b

e

27

i

¢
I

3

i

LSS e o BT b SO T et LR S RN R e T Wt

Qyl

=

.--*": :

Ik

(¥ Scanned with OKEN Scanner



|,
1230kq |~ Y]
- | éiqup !S_Ol%l ]'%%'\? \\g///}!
Ty S okﬁ '.
a2y B | Tokg 1980} A
:Qul Ln‘ﬁ 29 690% lﬁ%kﬁ & \30}%
/
ol\l\mlw 68@3 \SOB% ££80k5 4 V/.VA

MOdel'wg?m J

th‘wln[

(® scanned with OKEN Scanner




aaaaaa

L L//;-%T }/f’,
9280I7Y N
A0

Sl
2630 {8 \ A4
NS

U/?fz% D2
. i
1Rokq | Zocolkd [0
g VU

( scanned with OKEN Scanner



IANUARY-B86.S 42
. ""'j’\"‘ o D:[f?oi of|2S
o ~-~h~_mﬂ%ﬁ_lﬁag///f /r?a’wa// o
B B I Joco g
CS‘S_I}@ZL/ ZS___H\QKQ(?____\@Q_%, g@*gﬁg (%/ f
[0 € Bog s 22oks t/,f/ﬂ/// /
L5/ 5,1/'25_ S/ )C/dqé?, Dyghpsch %080 ké}
. | 340 iy Bq];mc@
19leff2CT € g ] 180 kg Z20K4 67)%7
|
]
|
|
|
|
W
- " Mot e
_____ |
/ -

(} Scanned with OKEN Scanner



ABBZ g - 2 43

DECEMBER 25" 2015

M/s MODERN DYING PVT LTD
PLOT NO-527,BARHI INDUSTRIAL AREA,
PHASE-11,SONEPAT, HARYANA

Kind Attn. — Mr.RAJESH THAREJA

Sub.-ETP for 10 lac Liters per day, Thermax make

Dear Sir,

Enclosed please find Detailed project report pertaining to Thermax Make 10,00,000
Liters per day Terminator, comprising of -

1. PROCESS DESCRIPTION
2 TECHNICAL NOTES

3. TECHNICAL DATA SHEET
4 HYDRAULIC DIAGRAM

5. EQUIPMENT LAYOUT

We hope that you will find above in line with your requirement.
Thanking you and assuring you of our best services always.
For Thermax Ltd

KATYAYAN PANDEY
Territory Manager

(% Sscanned with OKEN Scanner
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PROCESS DESCRIPTION

Treatment of Effluent starts with Equalisation Tank. Equalisation tank as the name
suggests helps in equalising or homogenising the effluent. For optimum equalisation
tank size recommended is that of 10-12 hrs. retention of effluent. In case still better
equalisation is required air purging through a diffused air grid can also be provided.
Better equalisation in physico chemical process improves the treated water quality and
reduces consumption of chemicals.

Effluent Treatment Plant works in three stages :
1 FLOCCULATION AND SETTLING
2. ORGANICS AND SUSPENDED SOLID REMOVAL

3. ION EXCHANGE PROCESS

FLOCCULATION AND SETTLING

In this stage dye or colour in colloidal form is removed. Small dye particles in the
effluent are coagulated in the flocculator tank by using polyelectrolyte and ferrous
sulphate. This is then passed through a Tube Settler where coagulated dye settles
down and clearer water flows up. Dye is taken out from the hopper bottom of Tube
Settler in the form of a thick sludge. From the Tube Settler clear water flows into the
clear water tank. The water is now pumped into the Dual Media Filter where the
suspended solids are further reduced to make it suitable to be passed through the

second stage.
ORGANICS AND SUSPENDED SOLIDS REMOVAL f

In this stage a part of the organics and suspended solids which get carried over after
tube settler are removed by way of a Dual Media Filter which has coarse anthracite and
fine sand as the two main filtering media. Combination of these two media is the best
mechanism for removal of the above impurities. Another major advantage of Dual Media
Filter is that it is easily back-washable and therefore no problems of choking etc. would

be encountered.

Because of this and superiority of anthracite over all the other filtering media the ‘
replacement cost of the filter is negligible (close to 15-20% anthracite needs to be

replaced after 3-5 years).

If the plant is in continuous operation throughout the day , the filter may require
backwash after 22 hrs. of operation.

(¥ Scanned with OKEN Scanner
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ION EXCHANGE PROCESS

A special grade rgsin is used to take out the remaining colour. This resin selectively
exchanges organic compounds. Since all dyes are organic ifl nature, the dye in

dissollved form is removed by this resin. The water coming out of this unit is 100% free
of colour.

Resin column needs to be regenerated with common salt solution every 22 hrs. in case
of continuous operation.

Around 70-80% of impurities in the effluent from the textile processing units is removed
in Stage 1. Remaining 20-30% is removed in the second and third stages.

FLOW CHART

Equalisation Tank --—> Raw effluent——> Flocculator ——-> Tube Settler

Drain <---- Chlorination by <--- lon Exchange <--- --- Dual Media Filter

Dosamatic Column

1. Signatory
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DETAILS OF EQUIPMENT

S.NO. EQUIPMENT

1. Flocculator Tank with Agitator Assembly

2. Colour Separation Unit (Tube Settler)Assembly
3. Dual Media Filter Assembly (with media charge

_ internals and frontal piping + valves)
4.  Colour Removal Unit Assembly (with Internals
frontal piping and media, valves)

TANKS

Coagulant Dosing Tank with Agitator Assembly
Polyelectrolyte tank with Agitator Assembly
NaOH Dosing Tank with Agitator Assembly
Brine Measuring Tank (Sintex)

pH correction dosing pump with tank

B Buiid B0 =

PUMPS WITH MOTORS

Clear Water Pump

Coagulant Dosing Pump
Polyelectrolyte Dosing Pump
NaOH Dosing Pump

Dosamatic with piping and valves

oA N

INSTRUMENTATION

1 Pressure Gauges
2 Level Indicators
3. Rotameter

4, V Notch Boards

QTY

1 No.*
1 No.

1 No.

1 No.

46
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TECHNICAL NOTES

(ForT-50)
1. The Colour Removal System has been designed on the following basis
Design flow : 50 m3/hr
COD (max]mum) : 400 - 500 ppm
BOD (maximum) . 200 - 250 ppm
TSS : 150 - 200 ppm
Oil & Grease : Nil
Temperature : <40 Deg.C

2. Process Guarantee
Process has been designed on the above characteristics :
Outlet effluent water from this system is expected to give following
analysis (based on the
nature of effluent and type of dyed being used):

COD :< 250 ppm
BOD :< 30
TSS : < 100 ppm

3.  Equilisation Tank (client's scope) required for achieving homogenity of
the effluent has to be provided for a capacity of 500-600m3 (10-12 hrs
retention). Compressed air to be provided by the customer for purging it into
equialisation tank.

4. Area Required:

The standard plant has standard sub assemblies. Each subassembly has
a fixed assembly as below. The total plant layout can be fixed at site by
changing the orientation and location of these sub assemblies.

. Sighatory
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CAPACITY
FLOCCULATOR

TUBE SETTLER
MS Epoxy

DUAL MEDIA FILTER

COLOR REMOVAL UNIT
RESIN- 2540 LITRES
BRINE MEASURING TANK
CLEAR WATER PUMP

REGENERANT QTY
Sintex

LIME DOSING TANK
(Dose-1000 LPH)

FeS04 DOSING TANK
(Dose-160 LPH)

POLY DOSING TANK
(Dose 100 LPH)

PH DOSING TANK

Dosing pumps

TECHNICAL DATA SHEET

(forT=50) l

50 m3/hr
2200(DIA)*3250 HT
2500 * 2000 * 3250Ht

1800 mm Dia * 1500mm HOS
1800Dia * 2000mm HOS

2000 Litres, HDPE

50 m3/hr @ 35 mwc

407 I‘-(G OF NACL

1400mm dia *1500mm(M.S.Epoxy)
1400mm * 1500 mm (MSRL)

1200 mm*1200 mm (M.S.Epoxy)

0-6 LPH@3.5 kg/cm2
Asia LMI.

Modern
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Envimcheﬁl 'l‘é@:%$()llsultallcy LLP

(Formerly known as Envirochem Testing Lab & Research Centre)
(GOVT. APPROVED LAB)

(AN 1S0 0001 + 2016, 180 14001 : 2016, 18O 45001 : 2018 Cortified Lab) Ly
Plot No. 165, 18t Floor, Sector-26, Part-Il, Hl;l:;J;é Panlpat-132103, Hr.
' 01
Emall : nnvlroclmr\:':é.n:lﬁal?:?jaé:m::l?t?érs:s Web. : www.etire.com

SESTRERORIE
| Report No ETL/ PNP/ 25208 Report Date | 05.02.2025 ‘Doe No. | ETL/QF/7.8/01
| Issue tor Party’s Ref No: Nil
| Pl v, 527, HHIDE Inusirtl Are, Wark Ondar Not 250408 (A2
| Phase-11, Barhi Sonipat Period of Testing: 31.01.2025-05.02.2025
|  SAMPLE PARTICULARS .1/ 70
R Type of sample :  WASTE WATER
; 2 Point of Sample Collection i ETP Inlet/Outlet
i 3 Date of sample collection/ received : -30.01.2025
1 4 Purpose of analysis ¢ Monitoring purpose
| 5 Sample collected/ supplied by : By Lab Representative
! 6 Sample Quantity ;5 litre each
E F § Method of Sampling ;o I83025(P—-1) 1987

TEST RESULTS

| S Parameters Inlet Qutlet Std. Limits For Protocol used
| No. Discharge
! : {Te_xtile Industry)
| 1. | Color (Hazen) 590 10 150 IS 3025 (P-4) 2021
! 2 |pH 6.81 7.48 6.0-9.0 IS 3025 (P-11) 2022
| 3. | cop,mgL 428 269 1400 IS 3025 (P-58) 2023
} 4. | BOD at 27°C for 3 Days, mg/L 118 79.0 500 IS 3025 (P-44) 2022
| 5. | Total Suspended Solids, mg/L | 120 240 1500 18 3025 (P-17) 2022
6. | Total Dissolved Solids, mg/L 2116 1648 2100 IS 3025 (P-16) 2023
' 7. | Oil & Grease, mg/L <40 <4.0 15 IS 3025 (P-39) 2021
{ 8. | Ammonical Nitrogen (as N),mg/L 6.3 3.19 50 IS 3025 (P-34) 2023
1 9. | Phenolic Compounds (as CgHsOH),mg/L | <0.01 <0.01 1.0 IS 3025 (P-43) 2022
I 10. | Sulphide (as S), mg/LL <0.05 <0.05 2.0 18 3025 (P-29) 2022
| 11. | Total Chromium as (Cr), mg/L <0.25 <025 20 1S 3025 (P-52) 2003
" Remarks: 1. Parameter of Effluent water samples meet with Stondards Limils for discharge on textile industry,

2.All Parameters are covered under NABL Scope,
Fode e v e e et B REPOTL g je e de v de e

Reviewed By Verified By ‘Au

AnthoriseaBy Y
Chemist Neha Singh (T.M) hKl)an Bhatix

e Rl
s SRR NN
e Y g

Moder YW
ianaton
N 1. Samples shall be disposed off after 15 days Issue of test raport unless specified,
O 2. Resulls lsted abova related lo the tesled samples, Endorsement of the same Is nelther Inferred nor Implemented.
T  3.The lest repot shall nol be reproduced full or In part & can't be used as proof In the court of law.
E

4, The test report should not be used In any edverlising agency/media withoul the written approval of laboratory
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IF IN DOUBT PLEASE ASK.

ALL DIMENSIONS ARE IN mm.

DO NOT SCALE THE DRAWING,
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| 5 #
! | LN L
[ i | PAL/PFS
I h Tl_ 100 NS | 125 MS
e AR/ A =
= |
|
/ | e— !
§§ vs3 V50
2 g : H § g
| | | CLEAR ﬁmcz:;l?nﬁt TANK :1 e @
1 | CAP: 25M3 (NET) |! vai
3] vi1 | 1) II .
L G | ]
¢ A CWT| | -—— ol
. L : gt s = 1 icwe
R RSk rpoe i BAG
B I | e
- - - 1 I L [
| 1
I 125 w5 I I
L3 A ZE,- ]
UNIT DETAILS. —— J
SR — MARK.| FLOW: M3/HR |CHEMICAL CONSUMPTION. RESIN [
0. DESCRIFTION SIZE / CAPACITY. TAG NOS.| off REMARK NO. (MAX) 100 % (LUTRES) }
DMF | 50.0 M3 / HR = i
1 | CAUSTIC /UME DOSING PUMP 1000 LPH @ 15 MWC PAK/PLM[ 1 Cl-JOHNSON :
CRU | 50.0 M3 / HR 407 KGS — Nael 2540 LTRS - A72 |
2 | ALUM/FERROUS SULPHATE DOSING PUMP| CAP:160LPH PAL/PFS| 1 ASIA LMl — GM403 .
|
1 | POLYELECTROLYTE DOSING PUMP CAP:100LPH PPE 1 ASIA LMl — M14 !
- REGENERATION FLOWS:
4 | CAUSTIC/UIME DOSING TANK 1400 DIA X 1500 HIGH TAK/TLM | 1 MS(EPOXY PAINTED) MARK. DESCRIPTION FLOW
NO. * | M3 / HR
i ING TANK g
5 | ALUM/FERROUS SULPHATE DOSING 1400DIA X 1500HIGH TAL/TFS | 1 MSRL g BACKWASH 50
< MS(EPOXY PAINT
6 | POLYELECTROLYTE DOZING TANK 1200 DIA X 1200 HIGH TPE 1 (EPOX NTED) ey BACKWASH =
7 | FLOCCULATION TANK 2200 DIA X 3250HIGH FLC 1 MS(EPOXY PAINTED) BR. MJECTION 13 % | 7.8
B | TUBE SETTLER UNIT 2000 X 2500 X 3250HIGH TSu 2 MS(EPOXY PAINTED) FAST RINSE 50
9 | CLEAR WATER STORAG™ TANK CAP: 25M3/HR cwT 1 RCC (BY CLIENT)
MINATION POIN'S:
10 | CLEAR WATER PUMP 50.0 M3 / HR @ 35 MWC | cwp 1 C.l.-THERMAX APPD. '9\\1]% EER TSI7F T FIOY
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Haryana Government

Noh Judicial

©

1; Certificate No. ~ TAC2025B46 \|m|mlwm\uw‘“m“"

Cemnno o versearee (ORI
Seller [ First Party Detall

| Name: Modem dyeing pvt lld
| H.NoFloor: X Seclor/Ward | X
Hsiide barhi District :

LandMark: X

| City/Village ° Sonepal Slate :

Phone:

Buver [ Second Party Detall

Name : Vikas tyagi bko

LandMark : X
State :

Sector/Ward : X
District :

H No/Floor: X
Udeshipur

City/Village: Sonepat

Phone :

Purpose :

alf

Hr

/8

Date ; '03/02/2025

Slamp Duty Paid : 2101
(Mo Only
Penalty : z0

(fa Zara Oriky)

-

erified by scanning this
AGREEMENT

QrCode Through smart phone of on the website hitps:liegrashry.nic.in

HSIIDC Barhi Ph-ll Sonipat Haryana is running its business for manufacturing of washing &
Dyeing of Garments to be called as the first party to this agreement.

M/s Viaks Tyagi BKO dealing with Brickfields, Fly ash Brick duly authorized by -Haryana State
Pollution Control Board vide CTO no 31265010 dt. 30.12.2022 valid up to 31.03.2026 having
its work place at panchi Jatan Road Sonipat, Haryana to be called as second party to this

agreement.

Today on 03.02.2025 both parties have agreed that as and when Boiler/TFH Ash duly will be
generated by first party, the same will be given to second party for disposal and then

obtaining receipt for the same.,

The first party further undertakes that they will not sell or dispose of Boiler/TFH Ash to any
other person other than M/s Viaks Tyagl BKO as enumerated above.

The above agreement between both partles Is for a perlod of one year from today and can

_—be revoked by either party giving a notice to this effect.

“a2) |
ATTE§7TED
RS

'.___._,_-—F"-
- Aanaur Distl. sonepat

\/ Modern Dyein flu 1d,
ulohﬂf:x yzﬁ/

Director dﬂﬁm D'"'\- or

Rl

For Viaks Tyagi BKO

Moderadye) tLtd

A
Proprietor uth. Signatory

(% Scanned with OKEN Scanner
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HARYANA STATE FOLLUTION CONTROL DOARD
Star Complex, Opp. General Hospltal, Dellil Road Sonepat I'h 010 C 0394699
2236119(0) Emmitts hapebrosr@gmall.com 1
| Yf'a[.i';
(Haznrdous Waste Manifest)

Form 10 By Sender To Sender
[See rule 19(1)]

Copy 2

Fellutlen Control Doard,

110z Haryans Stale

o, Secternty Panchioln LM109,
b mg_ LI8ITRT0-TN,
o MODERN DYEINO PVT, LTD
"‘“"“":?‘13‘&;&""“'“" Address, Phone no ) 5T NO. 527, HSIIDC, "[TASE-11, BARHI, DISTT, SONEPAT
& BmailA¢ 9810029746
modem_garment@rediffinail.com
i 26824624
Authorization A licatfon No.t
’J;\urhomnlmn Letier No and Date: HWM/SON/2022/26824624 , 2022-08-28
T_;wnhmlmtlnn valldity: From: 2022-10-01_To: 2027-09-30
", 5 N d & Phone not  |Gujarat enviro Protection and Infrastructure (Haryana) Pyt. Ltd
mq Al VIIJ[:I.J,C Pali, Near Pali-Mchabatabad Stone Crusher Zone,Faridabad
]Mgislrnllnn No: HR-38-V-8727 .
L}Lﬂaﬁwve 8727 |  Truck 5
Name, Mailin Addreu. Phone M/s Gujarat Enviro Protection and infrastructure (Haryana) Pvt. Lid
] ;\xl:_-::rail l:!drcsls. d | Village Pali, near l’all- Mnhnbalabﬂd Stone crusher Zone, Parldabad ,Haryana
- 7290099681 -,
M hagnm@htrhmmdl com :

o |Recciver's Authorization No. with PCB: . HW]\ﬂFDBDIZOEHIJTSlQﬁ! {}7 08 2021
f'ﬂ—l‘-'l'uml Duantity: S .' C]3.610MT ey
11 ;Physicni Form: Solid,Sludge,

12 [Number of Containers:

I iF

" " |Schedule 1
Purification and trealment uf sxhnust air; waler and waste water from 1hr.

. treatmient plants (CETP’s) e

13 'r\:m: of Schedule:

Chemical sludge from waste water” treatment ==+ !

Nuine of Process Waste{Category Noj): == == 5

DetailReason of Subclass/Basel no: S e
Quantity: 3.610 MT

r | Waste Type: Landfillable -

’ Waste Storage: sy Others | Plastic bags
[Waste Description: AR B Elp sIudge . el i

ed above by proper sh:ppmg name: and are
I'or transport by road ac

categorised, packed, marked, and labeled; and are in all mspccts in proper condmon

4 { Sender's Certificate;
applicable national government rcgulauons

I bereby declare that the cnntcnts of the ccnmgnment are fully and accumtely desc

Trunsporter Acknowledgement of Receipts of ;Wastes. .
=

::' 1

Stamp of: Gujarat enviro Protection and Inl‘rastruuurc

=

(Haryana) Pvi. Ltd :
JIIG Speciaf bandling instructions and additlonal Use pp‘ex.___- _.,-_.r-.m,..
information :
j Heceiver's Certification for recelpt - { ‘ifn et : :
f pt of Hazardous and other waste: “-;T-_‘\l'n(\ Qo .‘_l_ A
IR0 N AN

Stamp of: Mis Gujarat Enviro Protection and Infrastructure (Hnrynun) Py L;:l l; :-.u e .“\ X
Village Pali, near Puli- Mohabatabad Stone crusher Zone, "U{'llmd-"\ -

Ve

Date: - . Signature

—

“* This| v S *
515 Sj stem Generated Manifest for “.-\ZAH"OUS AND OT HER WASTE lI_Y “RUC“‘M v 1 4
0 o Haryann

Created By 0Cpppg ;
S1D:- 14SON1036026 | Crented Date:- 24- I'eb-24 | MODERN DYE ING PYT, LTD., PLOT NO. 527
* 4 y 'L AL A ]

HSUDC, PHASE-11, BARIL, DISTY, SONEPAT]

\\-\—‘_

G Scanned with OKEN Scanner
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L UARVANA SFATE 1O, g ‘ _ :
— - l ANASTATE O, UTION ¢ ONTIOL nOARD ~Muandfes Nog C“py 2
ST, e Coinples, Opp, Genevad Hospltal, Deinl Mo, Bonepat 1h, 0130- DA (194
Vopritg J1GEN0) Kunllis bpeheondognntleom g
" Il
NSNASD (wrardous Wasto Manlfost) YELLOW
fFarm (0
[See rule 19¢1)) by Hender 'T'o Sender
Q1 Narywna State Poliutlan Canteol Waand,
O Sextans b, Panchhula 10109, ' -
FleBIT2-2877570.0),
uwall hapebibotpnalleniy
1 |Sender’s Nome, Malllog Addeess, hone no [MODERN DYEING PVT, LTD.
& Bl Addressy PLOT NO, 527, [ISHIDC, PIIASI-1I, BARIIL, DISTT, SONEPAT
2R10029746
modern_porment@iredifinnil.com
2 Authocization Applleation No.t 206824624
A [Authorization Letter No nnd Daoles [WM/SON/2022/26824624 , 2022-08-28
4 [Authorization valldity: From: 2022-10-01 To: 2027-09-30
S |Transporter's Name, Address & Phone no:  |Gujarat enviro Protection and infrastructure (Haryana) Pvt, Lid.
Vldanc Pali near Pali Mohabatabad Stone Crusher Zone, Faridabad
6__|Transport's Repistration No: HR-38-A B-0719
7__[Vehicle No. & Type: 0719 | Truck
§  |Recciver's Name, Malling Address, Phone  [M/s Gujarat Enviro Protection and infrastructure (I1aryana) Pvt, Ltd
no & emnll address: I ;hlragc Pali, near. Pali~Molisbatabad Stone crusher Zone, faridabad Haryans ~ | ~
1729009968 [ o
*-=|haryana@luthraindia.com ~
9 |Receiver's Authorization No. with PCB HWMIF[JBDQD?],’;]'}SM&[ 07.03.2021
10_[Total Quantity: TN NG 3,960 MT _
11 [Physieal Form: © 7 |Solid,
12 |Number of Contalners: 1 ’
13 |[NameofSchedule: 77T Ischedule e o g
Name of Process/Sub Class/Basel no'E_'J 3, :|Purification and tredfment, nf ‘exliaust air, water and waste water from the ........
£ 3375 Hireatment ‘plants (CETP's) "™ & &m
Name of Process Waste(Category No): - |Chemical <Iudce from wasle wmcr tr:arrncnt""*"\"
Detail/Meason nf Subclass/Basel noze ecmwmifomee oo i : i, i
Quantity: 3.250 MT
Waste Type: Landf(illable
Waste Storage: Others |  baps
Waste Deseription: - ¢ _|ETP Siudjc 8§
14 | Sender's Certificate: "‘ - - I" sl T -'"-“ EIREI :
I hereby declare that the tonlents of the cnns:gnment are fnlly and nccumtel;.- described above by proper shipping name and are
categorised, packed, marked, and labeled, and are in all rtsPccls in pmper condition far transp 4 {md‘ cording to
upphcnble national government rcgu!:mons b N : GaTTn wyel L .
AR i AGAENY ,"lp,,_..
Name & Stamp of Industry : MODERN DYEING PVT. LTD. - Date :24-Aug-24 Sngu:h:re
15 | Transporter Acknowledgement of Receipts of Wastes:
Stamp of: Gujarat enviro Protection and infrastructure =~ === Dn!c'lll-:\u 224 \Siﬂ ature o o
(Haryana) Pyl Lid. o
1, '
16 Special handling instructions and additional uscppes %@R‘/
Information w;‘
17 Neeclver's Certifieatinn for recelpt of Hazardous nnd nlher waste:
Stamp of: M/s Guarat Enviro Protection and infrastructure (Haryann) Py, Lid
Village Pall, near Pali- Mohabatabad Stone erusher Zone, forfdnbnd
Dales__ == Slgnature £
= !:-_ ’ - Him .
Wils Sprat Enviee protection &
l”l[il furani ! T | l"

Pall Crushior 2ui,,

DR oy

Modern Dy

# Ny I Systean Geneenled Auplfext Jor HAZARDOUS AND OTHER WASTE By HIROCNMS Havyang 4
Created By OCMME (ne TIBONTOYO026 | Created Dutete 20Augi2d | MODERN DYEING V1 LT, PLOT RO, 82
JISHINC, PHASE, DARIL DISTT, SONEPATL

(}25.‘ Scanned with OKEN Scanner
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™

HARYANA STATE POLLUTION CONTROL BOARD | Mot Nk
Star Complex, Opp. General Hospltal, Delht Road, Sonepat Ph, 0130- i iiestiNo;

=

Copy 2

2236119(0) Emall:- hspehrosr@gmall.com 924?2490 -
RFSE (Hazardous Waste Manifest) YELLOW
Form 10
[See rule 19(1)) By Sender To Sender

110 Naryana State Pollution Control Board,
C-11. Sector-6, Panchkula 134109,
Ph-0172-25877870-73,

Emuil: Hyghspehi@ hspeb.orgin

11 !Sender's Name, Mailing Address, Phone no

1 & Email Address:

a

MODERN DYEING PVT. LTD.

PLOT NO, 527, HSIIDC, PHASE-II, BARHI, DISTT. SONEPAT
9810029746

modern garment(@rediffmail.com

12 \;\uthnrimlion Application No.:

268240624

'\3 | Authorization Letter No and Date:

HWM/SON/2022/26824624 , - 2022-08-28

14 | Authorization validity:

From: 2022-10-01 To: 2027-09-30

5 I]Trausporlcr‘s Name, Address & Phone no:

Gujarat enviro Protection and Infrastructure (Haryana) Pvt. Ltd.
Village-Pali, Near Pali-Mohabatabad Stone Crusher Zone,Faridabad

(Transport's Registration No:

HR-55-A0Q-4751

| Vehicle No. & Type:

“ [ [e

4751 |  Truck

Receiver's Name, Mailing Address, Phone
jno & email address:

| Village Pali, near Pali- Mohabatabad Stone crusher Zone, faridabad,Haryana

M/s Gujarat Enviro Protection and infrastructure (Haryana) Pvt. Ltd

17290099681
- -~ | haryana@]luthraindia.com—-
'9  |Recciver's Authorization No. with PCB: _ HWIvUFDBD!ZOZUlS?Sl%l 07-08-2021
{10 |Total Quantity: 3,080 MT =~
11 i[‘hysical Form: 77 Sohd, R T

]
12 l?\'umbcr of Containers:

|
13 {Name of Schedule:

_|Schedulel

S, Lk

R Y E———

I il

Name of Process/Sub Class/Basel noi..; .4 |Purification and treatment, of exhaust air, water and waste water from the

"% -|treatment plants (CETP?s) » & &=

IName of Process Wastc(Categury No

7| Chemical'sludge- from'waste water~treatment =TT

| DetaiUReason of Subclass/Basel-no:

_ |'Qu:mtm 3.080 MT
| '|W’asle Type: Landfillable

|Wnslc Storage: Others |  bags

‘ [Waste Description: 7, .. |ETP Sludge -
\14 | Sender's Certificate: Dl 1 M

\\J||

f ! Name & Stamp of Industry : MODER.N D EJN(" PVT. LTD

£ hereby declare that the contents ofjh&conmgnmen! are fully and accurately descnbed above by proper
| categorised, packed, marked, and labeled, ‘and 2 arc in all respects in proper condmon for t
[ [ upphcabk national govcmmenlregulauons 't .Y,

TSGR

Date :25-Jan-25

15

Transporter Acknowledgcmenl of Receipts ‘of Wastes: I
LS

| Stamp of: Gujarat enviro Protection and lnfrastructur&/‘) D'-...i.';‘q@hmzs
[ .HI;\LJ

i rli.ir,wna) Pvt. Ltd.

; - rE‘.Gﬂ i‘)‘

Signature

th
Spuial handling instructions and additional

I ___f'in!unu.llmn

" 1
Yse ppe's ¢

'Lun‘-" =

L

I .
;var.-iwr's Certification for receipt of Hazardous and other waste:

[ [Stamp of: M/s Gujarat Enviro Protectlon and Infrastructure (Haryana) Pyt Ltd
Village Pali, near Pall- Mohabatabad Stone crusher Zone, furldabad

.

Modern

ith.

Signatory

(} Scanned with OKEN Scanner




Modern Dyepag Pvt. Ltd. &2

Plot No. 527 Phase 11, HSIIDC Barhi

Sonipat (Haryana) 130101
Month of July 2024

Production Details

S.No. Date Qty in Pcs

1 01.01.2024 8820

2 02.01.2024 7920

3 03.01.2024 8890
4 04.01.2024 9200

5 05.01.2024 8500

6 06.01.2024 7720

7 01.01.2024 0

8 01.01.2024 8740

9 01.01.2024 9860

1 01.01.2024 8060

1 01.01.2024 9520

1 01.01.2024 7830
13 13.01.2024 8890
14 14.01.2024

15 15.01.2024 8460
16 16.01.2024 8820
17 17.01.2024 7520
18 18.01.2024 8470
19 19.01.2024 9320
20 20.01.2024 9430
21 21.01.2024 0

22 22.01.2024 8930
23 23.01.2024 9040
24 24.01.2024 8840
25 25.01.2024 9270
26 26.01.2024 9430
27 27.01.2024 9780
28 28.01.2024 0

29 29.01.2024 9670 i
30 30.01.2024 9720 il
31 31.01.2024 9880

Total 240530

(3 Scanned with OKEN Scanner
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Modern Dyeing Pvt. Ltd. &

Plot No. 527 Phase II, HSIIDC Barhi
Sonipat (Haryana) 130101

Production Details

Month of August 2024

S.No. Date Qty in Pcs
L 01.01.2024 9230
2 02.01.2024 9430
3 03.01.2024 9330
4 04.01.2024 0
> 05.01.2024 9470
6 06.01.2024 9530
’ 07.01.2024 9420
8 01.01.2024 9330
9 01.01.2024 9180
1 01.01.2024 9010
1 01.01.2024 0
1 01.01.2024 9240
13 13.01.2024 9270
14 14.01.2024 9330
15 15.01.2024 9190
16 16.01.2024 9220
17 17.01.2024 9230
18 18.01.2024 0
139 19.01.2024 9330
20 20.01.2024 9240
21 21.01.2024 9010
22 22.01.2024 9020
23 23.01.2024 9180
24 24.01.2024 8801
25 25.01.2024 0
26 26.01.2024 3020
27 27.01.2024 2840
28 28.01.2024 7540
29 29.01.2024 2640 |
30 30.01.2024 7801 Wode"
31 31.01.2024 2350

Total 239782

G Scanned with OKEN Scanner



Modern Dyepag Pvt. Ltd. s4

Plot No. 527 Phase II, HSIIDC Barhi
Sonipat (Haryana) 130101

Production Details Month of September - 2024
S.No. Date Qty in Pcs.

1 01.01.2024 0

2 02.01.2024 8640

3 03.01.2024 8820

4 04.01.2024 8970

5 05.01.2024 9201

6 06.01.2024 9720

7 07.01.2024 9030

8 08.01.2024 0

9 01.01.2024 9290

1 01.01.2024 8010

1 01.01.2024 8670

1 01.01.2024 8220

13 13.01.2024 8440

14 14.01.2024 8820

15 15.01.2024 0

16 16.01.2024 8520

17 17.01.2024 8740

18 18.01.2024 9630

19 19.01.2024 8201

20 20.01.2024 8240

21 21.01.2024 8401

22 22.01.2024 0

23 23.01.2024 9060

24 24.01.2024 8230

25 25.01.2024 8401

26 26.01.2024 8750

27 27.01.2024 7890

28 28.01.2024 7401

29 29,01.2024 0

30 30.01.2024 7601 oo o

Total 900834 7
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" Modern Dy Pvt. Ltd.

Plot No. 527 Phase 11, HSIIDC Barhi
Sonipat (Haryana) 130101 '

Production Details Month of October - 2024
S.No. Date Qty in Pcs.
1 01.01.2024 9940
2 02.01.2024 0
3 03.01.2024 9970
4 04.01.2024 1300
5 05.01.2024 0
6 06.01.2024 0
7 07.01.2024 9801
8 08.01.2024 9620
9 09.01.2024 9801
1 01.01.2024 1230
1 01.01.2024 1620
1 01.01.2024 0
13 13.01.2024 0
14 14.01.2024 9940
15 15.01.2024 1190
16 16.01.2024 1530
17 17.01.2024 1201
18 18.01.2024 1700
19 19.01.2024 9930
20 20.01.2024 0
21 21.01.2024 1300
22 22.01.2024 1270
23 23.01.2024 1590
24 24.01.2024 1970
25 25.01.2024 1340
26 26.01.2024 1520
27 27.01.2024 0
28 28.01.2024 1800
29 29.01.2024 1200 A
30 30.01.2024 1700 woder™ 7 /:w
31 31.01.2024 0 YN o
Total 2117767 E
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/ Modern Dyeg Pvt. Ltd.

Plot No. 527 Phase 11, HSIIDC Barhi
Sonipat (Haryana) 130101

Production Details Month of November - 2024
S.No. Date Qty in Pcs.
1 01.01.2024 0
2 02.01.2024 0
3 03.01.2024 0
4 04.01.2024 7420
5 05.01.2024 7080
6 06.01.2024 7740
7 07.01.2024 7790
8 08.01.2024 8130
9 09.01.2024 9720
1 10.01.2024 0
1 01.01.2024 9190
1 01.01.2024 8220
13 13.01.2024 9320
14 14.01.2024 9720
15 15.01.2024 10220
16 16.01.2024 10220
17 17.01.2024 0
18 18.01.2024 9640
19 19.01.2024 8810
20 20.01.2024 8910
21 21.01.2024 7930
22 22.01.2024 7720
23 23.01.2024 7420
24 24.01.2024 0
25 25.01.2024 8360
26 26.01.2024 8870
27 27.01.2024 8990
28 28.01.2024 9820
29 29.01.2024 9950
30 30.01.2024 9720
Total 210910

(¥ Scanned with OKEN Scanner



Plot No. 527 Phase 11, HSIIDC Barhi
Sonipat (Haryana) 130101

/ Modern Dyesng Pvt. Ltd. s

Production Details Month of December - 2024
S.No. Date Qty in Pcs.

1 01.01.2024 0

2 02.01.2024 9810

3 03.01.2024 9010

4 04.01.2024 9970

5 05.01.2024 9270

6 06.01.2024 9740

7 07.01.2024 9520

8 08.01.2024 0

9 09.01.2024 8950

1 10.01.2024 9010

1 11.01.2024 7920

1 01.01.2024 8060

13 13.01.2024 7930

14 14.01.2024 7680

15 15.01.2024 0

16 16.01.2024 8720

17 17.01.2024 9310

18 18.01.2024 9230

19 19.01.2024 8320

20 20.01.2024 8520

21 21.01.2024 8290

22 22.01.2024 0

23 23.01.2024 9790

24 24.01.2024 8820

25 25.01.2024 9140

26 26.01.2024 8340

27 27.01.2024 8520

28 28.01.2024 9820 {
29 29.01.2024 0 ) o)
30 30.01.2024 9010 Moderma e /
31 31.01.2024 7810 . Signaiaty

Total 230510
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Modern Dy¥iag Pvt. Ltd. *

Plot No. 527 Phase 11, HSIIDC Barhi
Sonipat (Haryana) 130101

Production Details Month of January - 2025
S.No. Date Qty in Pcs.
L 01.01.2024 9970
2 02.01.2024 9620
3 03.01.2024 9280
4 04.01.2024 9490
5 05.01.2024 0
6 06.01.2024 9640
7 07.01.2024 9780
8 08.01.2024 9510
9 09.01.2024 9670
1 10.01.2024 9720
1 11.01.2024 9290
1 12.01.2024 0
13 13.01.2024 9340
14 14.01.2024 9210
15 15.01.2024 9150
16 16.01.2024 9690
17 17.01.2024 9740
18 18.01.2024 9320
19 19.01.2024 0
20 20.01.2024 9610
21 21.01.2024 9440
22 22.01.2024 9230
23 23.01.2024 8820
24 24.01.2024 7630
25 25.01.2024 8280
26 26.01.2024 0
27 27.01.2024 8420
28 28.01.2024 8640 |
29 | 29.01.2024 9360 I y(g;lng pAY-
30 30.01.2024 9530 o %‘4 ?-Aow
e 31.01.2024 9470 ‘
| Total 250850
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= HARYANA STATE POLLUTION CONTROL | I ;:g,;
} Ifl A f
l 4
3,

it
fs“fs 3l

mlysvan rme|
L]

L g BOARD
“~m Star Complex, Opp. General Hospital, Delhi Road,
PR Sonepat Ph. 0130-2236119(0) Email:-
hspebrosr@gmail.com
E-mail: hspeb@hry.nic.in

No. HSPCB/Consent/ : 313101723SONCT 042127490 Dated:18/12/2023

To.
M/s :MODERN DYEING PVT. LTD.
PLOT NO. 527, HSIIDC, PHASE-II, BARHI, DISTT. SONEPAT

Subject: Grant of consent to operate to M/s MODERN'DYEING PVT. LTD..

Please refer to your application no..42127490 recexved on dated 2023-11-24 in
regional office Sonipat.With reference.to your above. apphcatlon for consent to operate,M/s
MODERN DYEING PVT. LTD. is here by granted consent as per following
specification/Terms and conditions.

Consent Under |- BOTH "+ s

Period of consent £ 12/ 1'2}"2‘023"' 30;‘09}’202?‘ T ATER

Industry Type Yarn f Textlle ﬁfbces?fné *m;fc:_lv?;lg any effluent/emission generating
: processes mcludmg bleachm i dyemg prmtmg and colouring

Cntegory PRI T A i ) n.R.E-D-:l--—.-.wew.- sk i At i VL8 i L A b S i i3

Investment(In Lakh) 1052.47

Total Land Area(Sq. 4050.0
meter) .
Total Builtup A:ca(Sq 72'90.0 e
meter) i E e

smopn

Quantity of effluent Wh VRLTEED R (S
I. Trade 500:0KL/Day 3t iy 0

2. Domestic 10.0 KL/Day

Number of outlets 20

Mode of discharge

1. Domestic Into HSIIDC sewer leading to CETP

2. Trade Into HSIIDC sewer after treatment leading to CETP
Domestic Effluent Parameters

1. NA

Trade Effluent Parameters

1. BOD 500 mg/l

2. COD 1400 mg/l ’
3. 78S 1500 my/! /

4. pl! 0.0-9.0 | P

5. Amonical Nitrogen | 50 my/I

o { _
{2000 mpn Modi““‘" -
7.Sulphide |2 mp/l " )% ni*r—mmuuﬁtgﬂu ;

6. Dissolved Solid

P INd puoAQ uiopoN

(3 Scanned with OKEN Scanner
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8. SAR 26 --
9. Phenolic Compounds | 1 mg/l

10. Total Chromium 2 my/l

Number of stacks 2

Height of stack

1. Stack attached to|30 melers
boiler

2. Stack attached to| 15 meters
boiler

Emission parameters

1. SPM 80 mg/m3
2.NOX 50 mg/m3
3.S0X 50 mg/m3mnmmespiene
Product Details A .“ ST,

1. Washing and Dycing:
of Readymad el
Garments Y

Capacity of boiler
1. Steam Boiler- | 4.0-Ton/hr-—-
Typeof Furnace. . . .. .. .
1.NA B
Type of Fuel

o5 Towday
2.Dieselin DG set __ |0.05KL/day
Raw Material Details
Readymade Garments | 20000 Numbers/Day

1. Biomass =

b b e b L s w

Salt — _.-"|50 Kg/Day ot B
Bleaching powder 60 Kg/Day o SSEONE:
Acidic Acid 45Kg/Day |

Caustic Soda 20Kg/Day " iTT

Dye Color 30 Kg/Day

Enzyme 14 Kg/Day

Hydrozgen 80 Kg/Day

Pottasium Permaganate |15 Kg/Day

Detergent Powder 21 Kg/Day

Softner 30 Kg/pay

Regional Officer, Sonipat
Haryana State Pollution Control Board.
Terms and conditions

1. The applicants shall maintain good house keeping both within factory and in the premises.

All hose pipelines values, storage tanks ete, shall be leak proof. In plant allowable pollutants
levels, il specified by State Board should be met strictly.

(¥ Scanned with OKEN Scanner
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2. The applicant/company shall comply with and carry out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his /its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order.

3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent.

4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application.

5. If due to any technological improvement or otherwise this Board is of opinion that all or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition’and there upon the applicant shall be bound to comply
with the conditions so varied. - T —

6. The industry shall prowdc-adequate-- arrangement for fighting the accidental leakages,
discharge of any.pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.

7. The industry shall comply noise pollution (Regulatlon and control) Rules, 2000.

8. The industry shall comply all the dIrectlonfRulestnstructlons as may be issued by the
MOEF/CPCB/HSPCB from time to time. :

9. The industry shall ensure that varlous characterlstlcs of the effluents remain within the
tolerance limits as spemf ed in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.

10. The industry would immediately submit the revised apphcatlon to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent penod the industry shall submit fresh
consent application alongwnh the consent to operate fec if found due, which may be on any
account and that shall be paid by the mdusny and the mdustry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the efﬂuent ‘mode of d1scharge treatment facilities etc.

11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time.

12. Permissible limits for any pollutants mentioned in the consent to operate order should not

exceed the concentration permitted in the effluent by the Board.

13. The industry shall pay the balance fee, in case it is found due from the industry at any time

later on.

14. If the industry fails to adhere to any of the conditions of this consent to operate order, the

consent to operale so granted shall automatically lapse.

15. If the industry is closed temporarily at its own, they shall inform the Board and obtain

permission before restart of the unit,

16. The industry shall comply all the Directions/ Rules/Instructions issued from time to tin
the Board.

Specilie Conditions :
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1. Unit will run ETP and APCM regularly and maintained log books properly. 2. Unit shall
keep all the parameters within the prescribed limits and shall comply with all the Norms and
Rules as preseribed in the Act, 3. Unit will provide inter locking arrangement of DG set with
ETP/APCM and shall have separate D.G. set to ensure regular and effective running of
pollution control devices. 4. Unit will not discharge any untreated effluent inside and outside
its premises. 5. Unit will submit analysis report of effluent and air emissions within 90 days
from date of issuance of CTO. 6, Unit will not add any production capacity/polluting process/
under take expansion without taking CTE expansion. 7. Unit will obtain permission from
HWRA for extraction of ground water. 8. Unit will comply CAQM direction issued vide No.
65 & amended till date, HSPCB direction vide order dated 21.07.2022 regarding standard list
of approved fuels in NCR and direction No. 76 dt. 29.09.2023 of CAQM regarding dual fuel
mode OR Retro-fitted ECDs through certified vendors / agencies on DG sets more than 19 kW.
9. CTO granted is without prejudice to the action'to be taken in respect of any violation made
by unit in past & CTO will be deemed revoked & furthier action will be taken as per law if any
violation observed at anystage:10.- That the-CTO so grant will supersede the previous CTO
granted vide no HSPCB/Consent/ ;. 313101722SONCT025111756 Dated:21/07/2022. 11. That
the trade effluent discharge of the unit has been reduced from 1000 KLD to 590 KLD thus unit
shall not discharge more than 590 KLD in any circumstance. 12. that CTO so granted shall
become invalid in case of violation of any of the at any law of the land.

Date 20731218 121158 <0557

Regional Officer, Sonipat
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Goverment of Haryana
Haryana Water Resources Authority

PERMISSION CERTIFICATE FOR GROUND WATER EXTRACTION

Project Name: 'MODERN DYEING PVT LTD

Project Address: 'PLOT NO. 527 HSIIDC PHASE Il BARHI SONIIF"'AT‘_
Village/MC: Bari Tehsil: [Ganaur
District: 'SONIPAT ' ;Stale: - jHaryana
Pin Code:

Communication Address: ?P'LOT NO. 527 HSIIDC PHASE Il BARHI SONIPAT

Address Regional Office: 'Rear Bmldmg, 3rd Floor I-{SVF' Sector-ﬁ Panchkula '
1. NOC No.: HWRNNOCIINDIRIZ024£541 e '
2. Application No.: H\NRN!NDIR!2024:‘1646 . 3. Categ
4. Projec:tStatus " Renew T : NOC " Renew

6. Ground Water Extraction Pe_fh*iifte =

élﬁdustry

Ground WaterFor _ m3.~'day ; ar - - Valide[;tH
Fresh Water 5 490 00 '147000 00" | i 10!06i2024

Total .' 490 00 _ 147000 00

8. Quantum ofground water recharge(mslyear)

9. Number of Piezometers (Observatlon wells) No omezometers L Momtorlng Mechanlsm
:Tc:etle;]gﬁgsr;mctedf monttort?d&Monltonng ;-- w e .Manual D.MR Telemetew
* Terms & conditions are at the back of this page.
E]MW}E
7 ‘)‘. ;?’aé
n‘ g
: R “
Modern DV

Note: This is computer genoerated cortilicate, It can bo validated by scannlng QR code,
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Government of Haryana
Haryana Water Resources Authority

94

Applications for Renewal of Permission to Extract Ground Water for Industrial use

Application No: HWRAJ/IND/R/2024/2585 (Application Recelved Fee Paid)
HWRA Previous NOC No: HWRA/NOC/IND/R/2024/541 Download
HWRA Previous Application No: HWRA/IND/R/2024/1646 Download

valid upto : 10/06/2024

I. General Information:

Application Type Category/ Type of Application: e e

(i) Name of Applicant: HARI OM THAREJA ”
ID Proof Type ' *Aadhaar o
ID Proof no - rxxxxxxxxmas
Id Proof Document B - o &

(ii) Designation of Applicant: I
Authorization Letter Ih the nan'-l'é .of HARIOM ' 'Down[oad -

THAREJA (applicant) !

(iii) Name of Industry: 'MODERN DYEING PVT LTD

(iv) Registration number of .'aausfr;;“‘"""“ ey UDHYAM DL-03- 0007713 -

(v) Location Details of the Industrial Unit R -
Industrial Unit Address ' ~ |PLOT NO. 527 HSIIDC PHASE Il BARHI SONIPAT
Slate i ) :Haryana o
e ’M““_MHS“O“NI‘PAT T T
e T TIE—— - ;'Ganaur _
e s o ST SIS GANAUR R L 2
o T e B S s ':_éa_in - o e .

Region: [ cver-exploated over-exploued

(vi) Correspondence Address o i -
Compléte Postal Address I PT__O_'_Tr\I_O 527 HSIIDC PHASE Il BARHI SONIPAT -
Mobile Number: I - |9810029746
E-Mail of Industrj!' e mdplbarhl@gmall com - i

(vii) Salient Features of the Industrial Acqu} - o
Type of Industry - "“|Textlle Dyelng
Industry fall under o Previous: - .”;Ném}-: Small

! Small '
Is Water Intensive ' - h'_lY-e;__h S
Purpose of Abstraction o o '| Other Use - Industrial Use i
Groundwater utilization for . Exnsl[ng Industry '
Whether present industrial activity commenced after 23.12.2020 o . No -
Whether there is expansion of this Industry Unit after 23.12.2020 involving TNo

increase in water requirement |
Consent to Operate Download

~ SigAatory

(3 scanned with OKEN Scanner



1939

Validity Period of Consent to Operate From : 12 Dec 2023

Large industry/ MSME certificato/ proof

Download
Description : garments washing and dyelng

(viii) Land use details of the existing/proposed Industrial unit bromises
Ownership of the land(Enclose documents of

95

'CTO/CTE Number : |Issue Date :
HSPCB/Consent/ : 18/12/2023
313101723SONCTO42127 |
490 l

I - — ~—
|To : 30 Sep 2027

\ [Download
ownership) |
|

Latitude Longitude |29 10648 [77 037756
Location Map |Download I
Total Land area(in sq m) - | B  4050.00
Rooftop area of hulldlngsfsheds(in sq m) - E S hm2“43‘0_(_]‘(-]
Road!paved area(in sq m) S f 620.00

A —— i .}.._w.,..,.._, — -
Green belt area(in sq m) § 500.00
i o T T =
Source of availability ..No_........ - MEM . ' ]
of surface water for | |
Industrial use, if any | i
Townships/villages ‘Yes §BARHI

within 2 km radius of | |
the Industrial unit I

2) Detail of water reqwremenb‘ recycled water usage : (Please enclose flow chart of activities and

requirement of water at each stage)

Flow Chart of activities and requirement of water IDownIoad

Water Balance Chart with water requtrement at each Stage. Download
Affidavit for Non/Partial supply of water from local government water supply agency ( in Download

case of ground water requrrement less than 10 KLD)

NOC/Certificate for non/ partlal supply of fresh water/ treated waste from the local Download
government water supply agency Download
Quality of groundwater " fref = A Fresh Water Fresh Water -
Name of NABL(Under Valid Certificate) ENVIROCHEM TESTING LAB e

Upload test report of gre'uril':'lvrater q_ualltyfrom NABL Pre.moonsoon

accredited lab

Download

Whether any change In Groundwater Requirement No

If yes, then reason & justification for change In ground

water requirement along with supporting documents, If

any.

ExlIsting
(i) Total water required(in m3/day) 606,83
a. Ground Water required(in m3/day) 490,00
6.00

b. Recycled Water usage(in m3/day)

Post-moonsoon

Download

|Download

| R.uvlsed

1600.00 Download
1600.00
185,00
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& Proposed/existing water supply from any agency(in 10.83 15,00 ,
m3/day) '
(i) Breakup of Water Requirement and Usage:
Activity Existing " Revised No. of Annual
[ Requirement Requirement |Operational Days Requirement
! (m3/day) (m3/day) inaYear (m3/year)
a. Industrial Activity | 48500  590.00 355 209450.00
b.  Residential / Domestic i "~ 1083 10.00 355 3550.00
C. Greenbelt Development / | S.be‘ 000 355 0.00
Environment Maintenance |
d.  Other Use b 5.00] 0.00 355 0.00
e. Grand Total ' | o © 505.83] 600.00 213000.00
" Source of recycled water ETP
(iii) Breakub of Rec';”félé-d Water -U"é;'a-ge:' -
i A Ty _l M_(}nSIday)__ o o —
- - - -— T S r— -
(a) Total Waste Water Generated: 509.00 355 180695.00
(b) Quantity of Treated Water Available 501.50 355 178032.50
i). Reuse in Industrial Activity: 0.00 355 0.00
_ ii). Reuse in Green Belt Development: 10.00 355 3550.00
iii). Any otheruse 0.00 0 0.00
(c) Total Treated Water Utilized: 10.00 3550.00
(d) Quantity and mode of disposal of unutilised - 491.50|CETP —
effiuent: 0
3. Details of existing and/ or proposed groundwater abstraction structures
(a) Groundwater Abstraction Stft;cture-Existing 1
SNo. | Type/ Yearof | Depth | Depthto | Discharge |Operationa| Mode | Horse Whether
construction | (meter)/ |water level| (m3 per I hours/ | oflift |Power of | fitted with
Diameter | (meters hour) (day)/ pump |water meter
(mm) below days/year or not
ground
level)
1 |bore well/ 60.00/ 30.00 25.20(19.44/ 1 10 Yes
2016 152.00 365
Source of fresh water requirement being met uptill now '
Affidavit duly attested by the Applicant regarding non-existence of tubewell
4. Likely date of operation of proposed tubowoll i
5. Quantum of ground water recharge(m3/year) 0.00
6. Water Efficient Technology will be adoptod | . ‘N)Gcm Downlaad
7. Valid Consent of operate issued by HSPCB(CTO) ' Do\.;'_nioal; s
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compliance Report as per format

: Download
(In case of NOC issued by HWRA, fill the compliance status agalnst the link on the portal. Take IWew Onli
the print out of Compliance Report so generated and attach here duly signed by the applicant) e
|compliance Report
9. Self-water audit report as per format for 100-500 KLD. Water audit report from accredited Download
consultant for water requirement more than 500 KLD.
10. ATt ot somphanion, & s T, e A A Dgw_nl_gad_ i)
11. Impact Assessment Report prapafed by the accredited consultant ; Submit IAR of existing / Download bl
proposed groundwater withdrawal on the groundwater regime and soclo-economlc Impacts
report. Pro-forma for the report is given in Annexure IV of HWRA Guidelines dated 10.9.21. On
top of the IAR, provide the Check List + Salient features of IAR, In the prescribed formats.
12 i. Any Other Document/Information - i['(l"\;ééélﬁﬁ(;r;}_._m ‘‘‘‘‘ - Bownload—_ _
ii. Any Other Document/Information - i S DS@Fi&SHW“ o
- P — S— ! g e o
ili. Any Other Document/Information !(Self Declaration) Download
13. 1shall comply with all the terms and conditions of the Permission for renewal.  |Yes

Self Declaration:-

1. lhereby declare that all the documents prescribed in the application form have been uploaded and no
blank / another / irrelevant documents have been uploaded against specified documents. | am also aware
that any false/ wrong submission /uploading of document will lead to rejection of my application without
any notice.

2. 1hereby certify that the contents of the above Application are true to the best of my knowledge and belief
and that it conceals nothing and that no part of it is false. | understand that if any information furnished
by me is found to be false, Haryana Ground Water Authority can take punitive action against me as per
the extant rules. Further, | shall comply with all the terms and conditions of the permission/NOC to be
granted by HWRA.

Date: 11/15/2024 12:53:40 PM
Place: Sonipat
Download
Signature of Applicant with Office Seal

(HARI OM THAREJA)

(DIRECTOR)

a) Information of paymeﬁt for A'F':plication Fee !

Total Amount B —|r WS B _.

Mode of Payment '._M'“INOnline
Reference No. i __I_T_rgn;actlor; No. Date Amount Status ]‘_ﬁ
HRWA1 00203411125_1 303 b "ZI_CI21_0085_8_54_2_ B _2_5!06.’2024 50000 success [ )
b) Information of payment for Tarrif Fee

R . SRS, S I . -...-_.T,_--.______.h_h_.,_-.H.______

WU

d
Modern D ‘M
'.D'.'gu:\lt'ﬂ\f'

Mode of Payment
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i VAKALATNAMA ]

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 622 OF 2024
IN RE:-

VARUN GULATI ... APPLICANT
VERSUS

STATE OF HARYANA & ORS. ...RESPONDENTS

KNOV?’ :\LL to whom these presents shall come that I/We undersigned the above named do hereby

appoint,

SIDDHARTH BATRA (P/ 1083/2004), ARCHNA YADAV (D/1837/2020), SHIVANI CHAWLA (D/2233/2019),
CHINMAY DUBEY (D/8141/2021) & RHYTHM KATYAL (D/3528/2022);
Advocates
Satram Dass B & Co., 8A, Sagar Apariment, 4 Tilak Marg, New Delhi-1 10001
Mob: 988888 4445, Email: siddharth.batra@satramd ss.com
(hereinafter called the advocate/s) to be my/our Advocate in the above noted case and authorize

To act, appear and plead in the above-noted case in this Court or in any other Court in which
the same may be tried or heard and also in the Appellate Court including High Court subject to
payment of fees separately for each court by me/us.

To sign file, verify and present pleadings, appeals, cross-objections or petitions for executions,
review, revision, withdrawal, compromise or other petitions or affidavits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all its stages subject to payment
of fees for each stage. To file and take back documents, to admit and/or deny the documents of
opposite party. To withdraw or compromise the said case or submit to arbitration any differences or
disputes that may arise touching or in any manner relating to the said case. To take execution

the prosecution of the said case. To appoint and instruct any other Legal Practitioner autherizing him
to exercise the power and authority hereby conferred upon the Advocate whenever he may think fit
fodo soand to sign the power of atftorney on our behalf.

And I/We the undersigned do hereby agree to ratify and confirm all acts done by the

is only for the above case and above Court. I/We hereby agree that once fee is paid, I/We will not
be entitled for the refund of the same in any case whatsoever and if the case prolongs for more than
3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF I/We do hereunto set my/our hand to these presents the contents of which have

been understood by me/us on this MY day of....ﬂ'lé!-a(....zozs VA
Accepted, identified and certified subjectedto the terms of the fees. For MODERN DYEING PRI

o dﬂv\) I
55 Arand =2 (
[SIDDHARTH BATRA] [ARCHNA YADAV] Client

[SHIVANI CHAWLA] [CHINMAY DUBEY] & [RHYTHM KATYAL]
Advocates
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ODERNRDYEIN GRRYIATRA

SPL. IN : READYMADE GARMENTS WASHING

Delhi Factory :
Regd. Office : : :
C-3114, Mayapuri Industiral Area, c-2 12,;;:3‘*;:“39':";;‘;‘3} 1’;?&
Phase-ll, New Delhi-110064 ' . ,
Phone : 28117442, 28116242, 41845270, 41845271 Barhi Factory :

Plot No. 527, Phase-l,
HSUDC Industrial Estate, Barhi,
Distt. Gannaur, Sonepat {Haryana)

Email : modern_garment@rediffmail.com

Ret. No. x pystyet of the minutes of the meeting of the Board of Directors of M7&Rfodern
Dyeing Pvt Ltd held on 18/02/2025 at the registered office at C-3/14, Mayapuri
Industrial Area, Phase-Il, New Delhi -110064 of the company at 11.30 AM

RESOLVED THAT Mr. Hari Om Thareja, be and is hereby authorized on behalf of
M/S Modern Dyeing Pvt Ltd, to initiate, file, defend, represent, and conduct legal
cases, proceedings, or claims in any court of law, tribunal, or any other judicial or
quasi-judicial authority in connection with the business or matters of the M/S
Modern Dyeing Pvt Ltd.

RESOLVED FURTHER THAT Mr. Hari om Thareja is authorized to sign, verify,
and submit all necessary documents, affidavits, pleadings, applications, and
undertakings, and to appoint advocates, solicitors, and other professionals as may
be required for such proceedings.

RESOLVED FURTHER THAT all actions taken by Mr. Hari om Thareja in
connection with the above matters be and are hereby ratified and confirmed by the
M/S Modern Dyeing Pvt Ltd.

RESOLVED FURTHER THAT a certified true copy of this resolution be provided to

all concerned authorities as and when required for their records and reference,
For g AABERL DY FRVATE LATED

DIRECTOR
For M,IFS l\fgludern Dyeing Pvt Ltd

or MODE EING PRIVATE LIMITED
xe-é’fw

(Hema Thareja)

DIRECTOR {Director)




For 1AODERN CYEING mv@or
( (Director)




Satram Dass B & Co. Mail - Advance service copy of short reply on b.... r\ﬂ g/a-25itled as 'Varun Gulati v. State of Haryana & Ors.' 12/05/25, 3:39 PM

- 101

Archna Yadav <archna.yadav@satramdass.com>

Advance service copy of short reply on behalf of Respondent Nos. 66 in O.A.
No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.'

1 message

Archna Yadav <archna.yadav@satramdass.com> Mon, May 12, 2025 at 3:39 PM
To: Mansi Chahal Tr&QsichahaH04@gmai|.com>, Varun Gulati <jansewajanhit@gmail.com>
Cc: Shivani Chawla <shivani.chawla@satramdass.com>, Chinmay Dubey <chinmay.dubey@satramdass.com>, Vijay
Kumar <vijay.kumar@satramdass.com>

Dear Sir,

PFA.

Advance service copies of short reply on behalf of Respondent No. 66 in O.A. No. 622/2024 titled as 'Varun Gulati
v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

b Paperbook- NGT REPLY-R66- MODERN DYEIN...

Kind Regards

Archna Yadav
Senior Associate

Satram Dass B & Co.
8A Sagar Apartment, 6 Tilak Marg, New Delhi 110001, India

E-mail: archna.yadav@satramdass.com
Phone (0): +91 (0)11 47046111, 4746144
Webex : https://meet155.webex.com/meet/archnayadav

Confidentiality Notice: This e-mail message is for the sole use of the intended recipient(s) and may contain
confidential and privileged information exempt from disclosure under applicable law. Unauthorized review, use,
disclosure, or distribution is strictly prohibited. If you are not the intended recipient, please contact the sender
by reply e-mail and destroy the original and all copies of the message.

https://mail.google.com/mail/u/1/?ik=07e220bf39&view=pt&search...read-a:r-6803405976094307062&simpl=msg-a:r2059699613259777195 Page 1 of 1


https://drive.google.com/file/d/1U_N35Ybv7hPjjOoIEFrO3BQaI6U_oeh9/view?usp=drive_web
mailto:archna.yadav@satramdass.com
https://meet155.webex.com/meet/archnayadav
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